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INTRODUCTION

1, the Chairman, Estimates Committee, having been authorised 
by the Committee to submit the Report on their behalf, present 
this Ninth Report on the Ministry of Education and Scientific 
Research on the subject ‘Secondary Education’.

2 . The Committee wish to express their thanks to the 
Secretary and other Officers of the Ministry of Education and 
Scientific Research for placing before them the material and 
information that they wanted in connection with the examination 
o f the estimates. They also wish to express their thanks to 
Shrimati Hansa Mehta, Vice-Chancellor, Baroda University 
and Shri M. T. Vyas, Principal, New Era School, Bombay for 
giving their evidence and making valuable suggestions to the 
Committee.

BALVANTRAY G. MEHTA,
N ^  D e l h i  ; Chairman,

The 13th March, 1958. Estimates Committee-



SECONDARY EDUCATION
I. INTRODUCTORY

Secondary education is the central link in the chain of education. 
It holds the links of both primary and university education on either 
side. An unsatbfactory and weak system of secondary education, 
therefore, means an unsatis&ictory and weak system of primary and 
university education. It is at this stage that the boys and girls are 
prepared for higher education in universities and, in itself, it marks the 
end of education for a large number of pupils. It should, therefore, 
be a stage complete in itself catering to the needs of children with, 
different aptitudes and tastes. It should prepare pimils not only for 
higher education but should also equip them for different avocations 
according to the needs of the country, ready to enter the field of life 
immediately after it, if they so desire. The standard of training 
given to the students at tliis stage should be such as would make 
them fit for self-education during their remaining period of life. Un­
fortunately, however, the growth of secondary education in this 
country in the past has b ^ n  haphazard and unsatisfoctory, mainly 
due to the political decision of the British Government to use English 
as the langiuge of their Government in India, resulting in mote 
emphasis on purely academic education through English at the cost- 
of healthy all-round development of the students.

2. The administrative need of the alien Government in India at 
the beginning of the nineteeth century, was to have more Indians 
ed u ca t^  in English who could act as interpreters between the rulers 
and the ruled and who could fit in the ofike jobs of the British rulers. 
Lord Macaulay's famous minute on the educational policy to be fcrf- 
lowed in India bears ample testimony to this fact. Lord William 
Bentinck’s Government made this policy crystal clear in their com­
munique which reads as under:—

“That the great object of the British Government o u ^ t  to be 
the promotion of European literature and sdcnce among 
the natives of India; and that all the funds a{^m>priated 
for the purpose of education should be best employed 
on English education alone."

3. As a result, therefore, secondary schools and colleges teadiing 
European literature and science grew up very fu t  in the middle of 
^  nineteenth century and became very popular. T he Proclamatioa 
issued by Ixwd Hardinge in 1844 that for services in public offices, 
preference should be given to those who are educated in English 
schoob gave added support to the growth of secondary schools as edu­
cation imparted in such schools was a sort of pass-port for enteruioe 
into Government services.



4. Thus, the secondary schools started by the British Government 
in India were mainly with the purpose of turning out clerks to fill 
their c^Bce jobs and not for giving education. T he standard of 
achievement, therefore, on the practical side of education was very 
poor. Whatever the students learnt ip their schools was forgotten 
soon after their leaving the schools. This legacy of the past still 
persists and some of the existing defects in the present day secondary 
schools can well be traced to their origin in the policy pursued by the 
thep British rulers.

5. A number oi Commissions and Committees beginning from the 
H unter Commission in 1882 gave thought to the problems of second­
ary education but much could not be achieved by way of reconstruc- 
tibh of the prevailing system of secondary education which has long 
bten Qfveniue. After Independence, in IM7, one df the most pressing 
problems in the field of education which faced the country was the 
task of proper r e ^ e n ta t io n  of secondary education. The Central 
Advisory Board of Education recommended in January. 1948 that a 
Commission be appointed to examine the prevailing system of second­
ary education in the country and suggest measures for its reorganisa­
tion and improvement. T lie Government of India, acroi^ingly 
appointed a Secondary Education Commission under the Chairman- 
aap  of Dr. A. L. Mudaliar with the following terms of reference;—

(a) to enquire into and report on the present position of
secondary education in India in all its aspects; and

(b) to suggest measures for its reorganisation and imp^o^'e-
ment with particular reference to:—

(i) the aims, organisation and contm t of secondary educa­
tion;

(ii) its relationship to primary, basic and higher education;
(iii) the inter-relation of secondary schools of different types;

and
(iv) other allied problems;

sD that a sound and reasonably uniform system of secondary- education 
fiiftei! to our needs and resources may be pnnnded for the whole 
iow itty.

6 . This Commission submitted its report for the reorganisation 
and improvement of secondary education in August, 1953 after a 
comprehensive survey of the entire field of secondary education in 
file eMmtry. T h t  Cofmmi^on specially focussdl attention on die basic 
ihort-i»imifigk m d  defects of the existiitg system of secondary educa­
tion in the following terms:

"FitiUy, the education given in our tcboob t> iaolatcd from 
life—the curricuivn as formulated and w  presented 
through the traditioiul methods of tcsaching does nM 
give the students insight into the every day world in



whidi they are Urtng. Wben thqr p u s  out of school 
they feel ill adjusted and cannot t ^ e  their place con> 
fideoUy and qunpeteittly io the community, ynless the 
school is itieif o inn ised  as a community and is in  vital 
rappoft with outside community life, this situation can­
not be remedied. Secondly, it is narrowr and one-sided 
and fails to train the whole personality of the student. 
For many decades, it has provided only academic in­
struction which meant teaching him a certain number 
of subjects which either gave information which the 
adults considered useful or trained him in certain skills 
like reading and writing. The ‘non-cognitive’ aspects of 
his personality—his practical aptitudes, his emotions, his 
appreciation, his tests—were largely ignored. Recently, 
games, crafts and ceruin types of social activities have 
been given a place in the school programme, but they 
are still not re^ rd ed  as an integral part of the curri­
culum. On the whole, it is still true that our education 
caters only to a segment of the student’s whole person­
ality. Thirdly, until comparatively recently, English was 
both the medium of instruction and a compulsory sub­
ject of study. Students who did not possess specif lin­
guistic ability were therefore greatly handicapped in 
their studies. If a student did not ^ e  well in English 
he could neither f>ass the School Final Examination nor 
find any post in Government Service. T he other sub­
jects, which were psychologically and socially important 
or congenial, were not given greater attention. Fourth­
ly. the methods of teaching generally practised feiiled to 
develop in the students either independence of thought 
or initiative in action. They stressed comp>etitive suc­
cess rather than the joy of co-operative achievement. It 
is a matter of common complaint that lessons are im­
parted in a mechanical way giving information which is 
reluctantly memorized by the students. Fifthly, the 
increase in the size of classes has considerably reduced 
personal contact between teachers and pupils. Thus the 
training of character and inculcation of proper disci­
pline have been seriously undermined. T he situation 
has been further aggravated by the fact that the avenge 
efficiency of the teachers has deteriorated; their economic 
difficulties and lack of social prestige have tended to 
create in them a sense of frustration. Unless something 
is done quickly to increase their efficiency and give them 
a feeling of contentment and a sense of their own worth, 
they will not be able to pull their full weight.

'Finally, the dead weight of the examination has tended to 
curb the teachers’ initiative, to stereotype the cuni- 
culum, to promote mechanical and lifeless methods of



teaching, to discourage all spirit of experimentation and 
to place the stress on wrong or unimportant things in 
education."

7. The Commission recommended various bold and bn igh ted  
measures like establishment of multi-purpose schools, improvement of 
teaching and school libraries, training of teachers, introduction of 
crafts in middle schools and conversion of high schools into higher 
secondary schools by increasing the duration of secondary stage by 
one year to give a new orienution to secondary education as a whole. 
The Committee propose to deal with these various aspects of second- 
ar>' education in this Report.

4



II. gE N T R E ’S ROLE IN T H E  RECONSTRUCTION OF 
SECONDARY EDUCATION

A. Introduction

8 . The Minisiry of Education informed tlie Committee that one 
of the most important educational programmes initiated by the 
Ministry of Education during the last three or four years related to 
the reconstruction of secondary education on the lines of the recom­
mendations of the Secondary Education Commission. As secondary 
education was a State subject, the principal responsibility for imple­
menting the recommendations of the Secondary Education Commis­
sion was that of the States and, therefore, the recommendations of 
the Commission were duly referred to the State Governments for 
information and necessary action. But as there were a number of 
important recommendatiuns which had financial implications of a 
sizeable order, it was considered necessary by the Central Govern­
ment to assist the State Governments as well as the authorities in a 
liberal manner. The recommendations of the Commission were 
first singled out with the assistance of a Special Implementation 
Committee appointed by the C'.hairman of the Central Advisory 
Board of Education in r9r>.S and those were later used by the Minis­
try as a basis for formulating a number of schemes to be liberally 
assisted by the Centre. These a re :-

(1) e.stablishment of multi-purpose schools by the introduction
of diversified subjects in the school curriculum;

(2) impro\ement of teaching in existing schools—particularly
for impro\ ing tlie teaching of science, social studies 
and of crafts—at the rate of Rs. 15,000 per school;

(S') improvement of school libraries at the rate of Rs. 2,500 
per library if the library belongs to an ordinary school 
and at the rate of Rs. 5.000 if it belongs to a-m ulti­
purpose school;

(4) introduction of craft in middle schools at the rate of
Rs. 3,000 non-rerurring and Rs. 4.500 recurring per 
school; and

(5) training of teachers—particularly for crafts and practical
subjects—at the rate of Rs. 60,000 non-recurring and 
Rs. 20,000 recurring per school for every institution 
which undertook to train teachers for practical sub­
jects.



B. Financial AviManoe

9. In the First Plan, the various schemes under which Central 
assistance was given included the following:—

(1) Conversion of existing high schools into multi-purpose
schools by the introduction of divm ified courses.

(2) Improvement of'facilities for teaching in the schools.
(3) Teaching of science.
(4) Improvement of school libraries.
(5) Introduaion of craft in middle schools.
(6) Training of teaciiers.

10. During 1954-55, a total assistance of about Rs. 2 crores was 
given to the States for conversion of 151 selected high schools into 
multi-purpose schools. T he total amount of assistance given in 
1955-56 was about Rs. 2.21 crores to cover 319 multi-purpose sclux^. 
State-wise break up of the assistance given to Sutes in 1954-55,
1955-56. 1956-57 and the amount earmarked for 1957-58 is given 
at Appendix I. In addition to the above amount, a sum of Rs. 1.94 
lakhs during 1954-55 and Rs. 69,300 during 1955-56 was released to 
the Ramakrishna \'idyalaya, Coimbatore. The above grants were 
sanctioned to the State Governments on the basis of 66 per cent of 
the total non-recurring expenditure and 25 per cent of the recurring 
expenditure. The balance of 34 per cent and 75 per cent respectively 
was either borne by the State Governmenu or the non-Govemment 
institutions to whom the grants were disbursed by the State Govern­
ment concerned.

11. During the Second Plan, the scope of Central assistance was 
further w eened to cover any additional proposals included by the 
State Governmenu in their approved programmes in accor^nce 
with the recommendations of the Secondary Education Commission. 
For these proposals Central assistance was made available at the rate 
of 50% both for non-recurring and recurring expenditure. Further, 
the Cential assistance had also been made available during the 
Second Plan at the rate of 60% for the conversion of high schools 
into higher secondary schools by increasing the duration of secon­
dary suge by one year in addition to the assisunce for the schemes 
undertaken during the First Plan. TT»e total provision in the Second 
Plan for secondary education sector was -Rs. 51 crores.

12. In addition, the Central Government had sanctioned grants 
to the extent of Rs. 13.13 lakhs to volunury institutions in the field 
of secondary education during 1956-57. T he budget provision for 
similar grants during 1957-58 was Rs. 15 laklu. The applications for 
grants to voluntary institutions were enteruined through the Sute 
Governmenu except in case of institutions of all-India character, and 
the recommendation of the Sute Government concerned was the main

6



critm o n  for sanction of grant to such institutions. The Central 
Government 66% of non-recurring and 50% of recurring ex­
penditure in 1956-57 and from 1957-58. die Central Government 
would share both non-recurring and recurring expenditure at a uni­
form rate of 50 per cent.

13. During 195&57, a to u l grant of Rs. S.5 crores was sanctioned 
to the various S u tn  as shown in Appendix I.

14. The amount of Central assistance earmarked for the Sute 
Governments during 1957*58 in respect of schemes relating to secon­
dary education was about Rs. 3.71 crores as given in Appendix I.

15. The Ministry informed the Committee that Central grantt 
were calculated on the basis of the ratios notified to the States in res­
pect of various specified schemes. The schemes approved for Central 
assistance were generally those which dealt with important aspects of 
secondary education like conversion of schools into multi-purpose 
type and higher secondary schools and for which the States could not 
be expected to shoulder the entire responsibility by themselves. A 
State provision to earn Central assistance must be included in the 
approved programmes of the State Government for the year to which 
the grant related. Progress reports were called for every year and 
were examined with a view to finding out and assessing the targets 
achieved. The .\1I India Council for Secondary Education, wi& a 
specialist staff of "field observers", also helped in the evaluation of 
the schemes implemented by the States. Further, the States were 
also asked to make a qualitative assessment of the schemes relating to 
the reconstruction of secondary education. Some States had set up statis­
tical and planning units of their own for that purpose and such Sutes 
were given financial assistance at the rate of 50 per cent of the ap­
proved cost of such units.

16. Regarding reasons why no grant was given to the States of 
U tu r  Pradesh, Mysore, Jammu and Kashmir and Laccadive, Minicoy 
and Amindive Islands for reconstruction of secondary education 
during the years 1954-55 and 1955-56 in the First Plan period, the 
Ministry informed that no grant was given to the State of U ttar 
Pradesh as the Government of Uttar Pradesh did not agree to adopt 
the revised pattern of secondary education. A grant of Rs. 5.52 lakns 
was sanctioned to the Sute of Mysore but that had to be cancelled 
as the State Government could not implement the scheme. So fax 
as the State of Jammu and Kashmir was concerned, no proposals 
were received from the State Government and so no grant was sanc­
tioned.

17. Regarding the Laccadive, Minicoy and Amindive Islands, the 
question of any Central grant did not arise as the entire expraditure 
of these Islands was met from the Consolidated Fund of India.

18. Regarding the role of the Central Ministry of Education in 
the field of reconstruction of seocuadary education, the repreaentative 
of the Ministry informed the Conm ittee that it î -as mainly adviaoiy.



T he Ministry advised tlie States in  all matters pertaining to secondary 
education, sanctioned granu to Sute Governments for iu  develop­
ment and co-ordinated the various activities by pooling the thoughts 
and ideas. Further, the Ministry conducted experiments and p o in t ­
ed information from abroad and processed the advice or assistance 
thus received. In the field of training of teachers, the Ministry had 
establislied 53 Extension Service Departments in various training 
c o llie s  and conducted a number of Seminars and Workshops for 
the benefit of teachers and inspecting officials through the All India 
Council for Secondary Education. In short, a new pattern of secon­
dary education was put before all the State Governments with 8 years’ 
integrated course at the base and three years’ course at the higher 
secondary' stage (followed by three years’ course at the university 
stage). ' .

19. The Committee have already deah with, in general, the <mes- 
tion of regulation of financial assistance by the Centre to State Gov­
ernments and the voluntary institutions in the field of education 
in paras 54—60 of tlieir first report on the Ministry of Education. The 
Ministry should, hou'ci'cr, see that the pace of progress in the field 
of reconstruction of secondary education is uniformly ensured in all 
the States, especially in those areas which were lagging behind.

C. Secondary Education in the Union Territories

20. During 1956-57, an amount of Rs. 54,745 was sancti(med only 
to the Tripura Administration for the reconstruction of secondar)- 
education.

The budget pro\ision for 1957-58 for secondary' education in 
Union Territories and the revised estimates for the same year are as 
u nder:-

(Rs. in lakhs).

Budget
provision

Revised
Estimates

Delhi 115.60 107.04
Himachal Pradesh 15.69 7.98
Tripura 14.S2 19.02
Manipur .^.19
Andaman and Nicobar

Islands 0.79 0.82
I^cad ive, Minicoy

and Amindive islands —

In addition to the above, provision has also been made for develop­
ment schemes included in the Second Five Year Plan which includes 
sdiemet rdatin£  to secondary education also.



21. The organisation ul secondary education differs in different 
territories as given below:—

(i) Laccadive, Minicoy and Amindive Islands.—T htre  are no 
secondary schools in these islands.

(ii) Andaman and Nicobar Islands.—T he  Chief Commissioner is
the Administrative Head of the Education Department. The Edu­
cation Advisory Committee and the High Schools Managing Commit­
tee each with 8 members including officials and non-officials advise 
him on educational matters. The Department follows in these 
islands tlie Education Code, Rules and Regulations of the Secondary 
Board of Education, West Bengal which conducts the school final 
examination. There were 42 liigh in these islands in 19')6-57
with 3,434 students.

(iii) Triljura.—T\ie  organisation of secondary education is 
vested with the Education Directorate and there is no other adminis­
trative or advisory body in the field of secondary education. There 
were 117 secondary schools in 19.')6-57 with 19,364 students on roll 
in 1955-56. The West Bengal Educational Code is followed and 
the West Bengal Board of .Secondary Education conducts the final 
examination through the local Education Directorate.

(i\) Mauifjur.—There is no Directorate of Education in Manipur 
and the functions of the Directorate are carried on by the local 
administration. There are two advisory bodies (a) Text Book 
Committee for the selection of books for classes upto \ 'I I I  standard, 
(b) Governing Body of D.M. College. It has been decided that 
schools upto secondary stage, will be transferred to the Manipur 
Territorial Council according to the Territorial Councils .Act, 1956. 
There will be one Principal Officer of Education who, will work 
under the Chief Executive Officer and Chairman of the Territorial 
Council. At present there is no separate Educational Code for 
Manipur and the .^ssam Education Department Rules and Orders 
are followed. The examinations for matriculation and above are 
conducted by the Gauhati ITniversity to which the schools and 
colleges are affiliated. There were 32 high schools in 1956 with 
13,208 students. T he expenditure incurred in 1956-57 was 
R.S. 81.707.

fv) Himachal Pradesh.—T he  ultimate jxiwers over Education 
Department are vested in the I.t. Governor who is assisted bv a 
Secretary (Education) under him. There is provision for a Direc­
tor of Education but that |iost has been vacant for the last five years 
and a Deputy Director (scale 270-750-Class ID is working as the 
Head with certain restricted powers. T o assist the Deputy 
Director there is an Assistant Director, a Planning and Development 
Officer and an Audio-Visual Education Officer all in the same grade 
(Rs. 250-750). From 15th .\ugust, 1957 the position has changed 
consequent on the formation of the TeiTitorial Council as the subject 
of education upto secondary stage has been transferred and placed
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under a Principal Education Officcr appointed by the Council. 
There is no Advisory body with people’s representatives except the 
various Committees like Departmental Promotion Committee, Text 
Book Committee, Audio-\’i5ual Education Board and the State 
N.C.C. Advisory Committee with specific functions. There is no 
separate Educational Code but the Punjab Education Dejiartment 
Code is generally followed. The Mau'iculation and Intermediate 
examinations are conducted by the Punjab University. There 
were 45 high schools in 1956-57 with 20,927 students on roll. The 
expenditure incurred on secondar\' education in that year was 
Rs. 13,70,518.

(vi) Delhi.—T he  inspection, direction and control of education 
upto higher secondary stage is tile responsibility of the Directorate 
under a Director of Education. The Director of Education acts as 
the adviser on education to the Chief Commissioner, Delhi, through 
the Chief Secretary. Delhi Administration who holds the portfolio 
of Education. The Director is assisted by a Deputy Director, 
Administrative Officer, Accounts Officer, Assistant Directress of Edu­
cation, Assistant Director of Education (Social), Assistant Direc­
tor of Education (Planning) and two District Inspectors of Schools 
for urban and rural areas. T he Director of Education is also ex­
officio Chairman of the Board of Higher Secondary Education, 
Delhi. There is an Advisory Board of Social Education, a Text 
Book Committee and an Advisory Board on Basic Education. There 
is no separate Educational Code but the Punjab Code is applied. 
The examinations upto higher secondary stage are conducted by 
the Board of Higher Secondary Education, Delhi. There were 
165 high and higher secondary' schools in 1956-57 with 1,49,272 
students. T he expenditure incurred was Rs. 87,89,290.

22. T he Committee desired to know as to whom the educational 
administration of the Union Territories was entrusted and what con­
trol did the Ministry of Education and the Home Ministry exercised 
in the matter. T he represenutive of the Ministry informed the Cx>m- 
mittee that the educational administration of the Union Territories 
was vested in the Chief Commissioner/Lt. Governor concerned. 
T he Ministry of Education was concerned with subjects like crea­
tion of posts, fixation of scales of pay etc., and this was done in 
consulution with the Home Ministry. There was no direct control 
exercised by the Ministry of Education. T he representative further 
amplified that the Home Ministry was the Ministry concerned for 
dealing with all problems in Union Territories and the administra­
tive Ministries like. Education, Health, Industries, etc. gave the 
necessary technical advice to the Home Ministry and the local 
administration. For the future, the Home Ministry was setting 
up an Advisory Committee on which would be represented various 
interests concerned, including the representatives of Centrally 
administered areas. It will deal with the various problems put up 
to it by the Home Ministry. There was also a proposal to have an

10



inter-ministerial discussion with the representatives of the various 
Ministries on the problems of the Centrally administered areas.

23. A Sub-Comniittee of the Estimates Committee which visited 
various educational institutions in and nearabout Delhi and the 
ofHte of the Education Directorate, Delhi noticed the following main 
defetts in the educational administration;—

(a) The procedure lor sanctioning grants was not expedi­
tious with the result that in ceruiii (ascs, voluntary 
institutions, duly recogniseed by the Directorate, did not 
receive grants for years and the teachers in such institu­
tions could not be paid in time. It was also complained 
by some institutions that the Education Directorate was 
sanctioning grants after deducting the amount collected 
as donation for purposes of strengthening the staff-

(b) The procedure of i.ssuing sanctions for teachers was 
very cumbersome and invoked a good deal of time-lag 
between the sanctioning of a post and its actual filling 
up with the result that the studies of the students suffe­
red specially of those in science groups.

(<) The Director did not have enougli powers in matters 
like temporary appointment or transfer of teachers and 
for sanctioning grants to schools.

(d) There was no provision of leave reserve even for lady 
teachers going on maternity lea\e.

(e) The work load of the inspecting staff was very high with 
the result that certain schools remained uninspected for 
years.

(f) A large number of schools were run in tents where
children were exposed to the extremities of the weather 
and consequently their health and studies suffered.

(g) Most of the new'ly opened schools suffered from want of
furniture and equipment specially science apparatus.

24. The Committee imderstand that most of the present diffi­
culties in the matter of educational administration in the l^nion 
Territories were due to the fact that there were four hurdles to cross 
viz., the Ministry of Home Affairs, the Chief Commissioner, the 
Chief Secretary and lastly, the Director of Education. The Com­
mittee make the following recommendations in this regard:—

(a) The existing procedure for sanctioning grants should be 
so modified that the voluntary institutions, duly recog­
nised for grant-in-aid by the Directorate, receive the 
grants in lime.

(b) For sanctioning of staff for Government and private 
aided schools a simpler formula should be evolxted where­
by for additional intake the sanction for staff follows
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automatically and that the Government aid to such 
institutions is based on the approved strength of staff and 
the approved items of amenities.

(c) While assessing the amount for granf-in-aid to voluntary 
institutions, the Education Directorate should consider the 
feasibility of exempting funds raised by them through 
private donations for providing additional facilities in 
cultural and scientific subjects not included in the ordi­
nary curriculum.

(d) The feasibility of starting short term courses for untrained 
teachers should be examined-

(e) The question of delegating some powers to the Director 
to appoint teachers for a period of 2 to 3 months from 
an approved panel may be given earnest consideration as 
this would go a long way in removing the present diffi­
culties.

(i) There should be a certain quota of teachers fixed as leave 
reserve including lady teachers proceeding on maternity 
leave.

(g) The question of the work load of inspecting staff should 
be examined in detail by a suitably constituted depart­
mental committee and a proper revised quota laid down 
to ensure regular and intensive inspection of all schools.

(Iij In the future fjrogramme of construction of school 
buildings in the Capital, priority should be given to 
providing pucca inexpensive type of buildings to schools 
which are at present housed in tents.

(i) The provision for furniture and equipment should be 
determined a( cording to the number of students in a 
school every year and financial allocation for additional 
requirements should be made in the school budget accord­
ingly.

25. The Committee note that there is wide disparity in the 
administration of secondary education in the Union Territories and 
that wherever there is a Director of Education, he functions under 
the control of the Secretary (Education) of the Administration. The  
Committee would suggest that the administrative set-up in the entire 
field of education in the Union Territories should be revieioed in the 
light of the recommendations pertaining to Hoards of Secondary 
Education made by the Secondary Education C.ommissinn, 
with a view to imftorting reasonable uniformity and expediting 
educational reconstruction on the accepted lines. The Committee 
are of the ofiinion that the progress of education in the Union Terri­
tories should be such as can be held out as an example to the States.

26. T he represcnutive of the Ministi7  informed the Ckinimittee 
thzi the view of the Ministry of Education had for long been that
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generally the Director o£ Education and the Edutation Secreury of 
the State should be the same person so as to facilitate expeditious 
disposal of cases and avoid delay which was otherwise inevitable. In 
other words, a i>erson with the qualifications of an Educational 
Adviser should be in charge of the Education Department and he 
should also act as the Secretary of the Ministry. The Committee 
suggest that the Ministry’s proposal to combine the functions of the 
Director of Education and the Education Secretary of the Adminis­
tration in one person should be tried in Delhi and, if found conducive 
to efficient working, the principle should he extended to other 
territories also. Further, the Committee would recommend that the 
Home Ministry should delegate all powers in the field of education 
in the Union Territories to the Ministry of Education in so far as the 
responsibility for the guidance and general supen'ision of the educa­
tional administration is concerned.

D. Central Board of Secondary Education, Ajmer

27. The Ministry informed ilie Committee that in order to raise 
tlie standard of secondary education in the country', to carrv- out 
reforms in the system of examinations and to meet the needs of 
students whose parents Jiave to move from one State to another, it 
was resoUcd to reconstitute tlie Central Board of Seconda|7  Educa­
tion, Ajmer. The Board would conduct a common all-India Higher 
Secondary SchopJ Examination for candidates belonging to any State 
in the Indian Union. The Educational .\dviser to the Government 
of India would be the controlling authority of the Board. The 
composition and powers of the reconstituted Board are briefly 
indicated in Appendix 11.

28. The representative of the Ministry suted that the main 
function of the old .Vjmer Board was to conduct Matriculation and 
Intermediate Examinations in the erstwhile States of Ajmer, Bhopal 
and \'indhya Pradesli. It also offered examination facilities to 
private candidates under certain conditions. That work would 
continue upto the next year and the old Board would continue 
in an attenuated form attending to the needs of private candidates 
pending its reconstitution. The idea of reconstituting the old 
Central Board of Secondary Education, Ajmer arose out of the fact 
that there was a floating population of chi dren in view of the trans­
fers of officers. Such childrep faced great difficulties when they went 
to a different State due to change in syllabus of the schools and so in 
order to alleviate their difficulties, the idea ’.vas mooted that there 
should be an examination to cater for the needs of such children- 
Further, the Ministry had been advocating various kinds of measures 
for the reform of examinations. In the past it used to be treated 
only as an academic question and the Ministry was not in a position 
to implement many of the recommendations made. During the last 
three or four years the Ministry had lieen able to give much moi« 
serious consideration to that problem and througli the .411-India
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Council for Secondary Education tiad devised certain methods which 
would improve the system of examinations. It was, therefore pro­
posed to try to implement the recommendations for the reform of 
examinations through the Central Board of Secondary Education 
in Centrally administered areas and in States which had not sufficient 
number of high schools and multi-purpose schools for an independent 
examination Board. Besides, there were a number of schools in the 
country of an all India character which desired to teach through 
Hindi or English and to accommodate the children of Government 
officers who migrated from one State to another all-India institu­
tions of that kind and the institutions of the type of Senior 
Cambridge and Public schools which were willing to take the higher 
secondary examination would all be ser\'cd through the agency of 
the reconstituted Central Board of SccondarN' Education which, in 
the long run, would assume tiie functions which were at present 
performed by the Senior Cambridge Examination. The ronsiitiuion 
of tlie new Board had alreatly been decided and the only diihculty 
was to get a suitable Chairman to run the Board. It was expected 
that the first examination under the new Board would be held in 
1960. The Board would prescribe the curriculum and text books 
like all other examinations and its standard would be tlie standard of 
higher secondary’.

29. The Committee suggest that the frasihility of entrustinfr this 
work to the All India Council for Secondary Education .should he 
examined. The Committee would further suggest that eljoit.s should 
be made to hold an examination of an all-India character through the 
agency of this Board ichich shQiild be equivalent to the existing Senior 
Cambridge Examination.
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III. MULTIPURPOSE AND HIGHER SECONDARY SCHOOLS

A. Conversion of High Schools into Multipurpose Schools

(a) Introduction

30. The need for diversification of coursc-s in secondary' schools 
was stressed by tlie Secondary Education Commission in the following 
terms;

“Jn view of the lact that education up to tlie age ot 14 has 
been made liee and compulsory under the Constitution, 
students with a very wide \arici.y ot taienis will be seeking 
education in future- This postulates that our secondary' 
scliools sliould no longer be single-track’ institutions but 
stiould offer a diversity ot educational programmes 
calculated to meet varying aptitudes, interests and talents 
winch tonu- into pKjmincnce towards tlie end of the 
period ol compulsory education. They should provide 
more < omprehensive courses which will include both 
general anti M»caiional subjects and pupils should have 
an opfK)rtunity to chtK)se from them according to their 
need.s. It is necessary to ptjint out clearly that this diversi­
fication of (ourses and the introduction of many practical 
subjects at the secondary stage does not mean that some- 
tiling called generar or cultural’ education is to be 
jrovided for one group of students, while others are to 
je given a narrow practical’ or vocational' or technical’ 
education. I'iie whole modern approach to this question 
is based on the insight that the intellectual and cultural 
development of diilerent individuals takes place best 
through a variety of media, that the book or the study 
of traditional academic subjects is not the only door to 
the education of the personality and tliat, in the case of 
many—perhaps a majority—of the children, practical work 
iiuelligently organized can unlock their latent energies 
much more successfully than the traditional subjects which 
address themselves only to the mind or, worse still, the 
memory. If this principal is clearly understood by 
educationists, they will see to it that tliese various courses 
are accorded priority of esteem and students are helped 
to select them with due regard to their natural interests 
and talents. In view of.the fact that they have all to be 
trained in certain basic ideas, attitudes and appreciations, 
which arc es.sential for playing the role of intelligent 
citizens in a democracy, there should be a certain common
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core of subjects of general value and utility which all 
students may study. But the wise teacher should realize 
that the otiier special practical subjects can also contri­
bute, provided they are rightly taught, to the all-round 
education of tlie students, making them productive, co­
operative, well-balanced and useful members of society.”

31. ill pursuance of the .recommendation of the Commission to 
introduce diversified courses, the Ministry suggested that in addition 
to the corecurriculum which would include languages, social studies, 
general science and one compulsory craft, a child should opt for 
one of tlie following diversified courses:—

(a) Science
(b) Technical subjects
(c) Commerce
(d) Agriculture
(e) Fine Arts
(f) Home Science
(g) Huniaiiiiies

32. The scliools wiiere provision for instruction in dixersified 
subjects is made are known as multipurpose scliools. One of the main 
considerations underlying the provision of practical subjects is that 
a large number of students who now proceed to the university after 
the secondary stage will be able to enter life as skilled workers to 
earn their livelihood.

(b; ProgiCM in the vitablishment of viultipurpoiv schools
I 'h e  Minisir)’ informed the Committee that in the hirst Plan, 

a.ssisunce was given to the Sute Governments for the conversion of 
470 schools out of 10,7()l traditional high schools into multipurpose 
schools with the iollowing courses:—
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S o . of counes
Sciencc 229

(b; Technical 213
(c; Commerce 172
(A) Agriculture 158
(c; Fine Arts 71
(0 Home Science 101

I'OTAL 944

M. As against this, 367 uiultipurtx»e schools had been established 
upto the end of 1955-56. During the Second Plan the assistance for 
conversion of schools into nmltipurpose schools was lieing continued



and the number of schools to be converted into multipurpose schools 
with diversified subject was estimated at 937. A ^ in st this the 
number of multipurpose schools set up upto March, 1957 stood at 
575 distributed as under:—

N 0‘ of Multipurpose
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school
1. lUtar Pradesh 26*
2 . Rajasthan 34
.H. .\ssam 15
4. Bihar 25
r̂ . Jammu Kashmir 9
(5. Bombay 128
7. Mysore 18
H. .Madras 80
9. .Xndhra Pradesh 41

10. West Bengal 171
II. T  ripiira 2

12. Madiiya Pradesh 17

T o  IA I. 575

>'). Tlir C.otintultt't" ref^ret to note the lack of f/iof^rev'i in the 
i ’Ilian lenitories in Ihii. rcspect and hope that the mat let will be 
^iven the attention it (ie.sen<e.\ in future.

;<(i. The Committee feel that the numhei of .\chools to he cutivert- 
rd into multipurpose schools during the Secotid Plan is too inade- 
(fU'ite to meet the educational needs of the countn- They, therefore, 
suff^est that the position should he reviewed hy the Ministry in 
< onsultation icith the Stale Governments to accelerate the pace of 
conversion. One of tlic Sub-Ckmmiittccs of the Estimates ('.onunittce 
(hiriiiK their visits t«> some higher seeondai'v sihtxWs in Delhi, 
were iniornied l>y the authorities ol a scIuh>I that they would lie in a 
|>osition to convert their school into a multipur|x>se one. if the usual 
assistance was given to them. The Committee suggest that all u'ell- 
established institutions which are in a position to he converted into 
multipurpose schools, should be encouraged and induced to take this 
step.

^7. During the course of discussion, the representative of the 
Ministr)' was frank enough to admit that he was not sure whether 
all the recently c<mverted multipurpose schools had the necessary

*The multipurpose schools converted by U.P. Government do not neces­
sarily conform to the pattern laid down by the Education Ministry.



resources both in personnel and equipment and so he could not 
categorically say that the Ministry was satisfied with the progress 
made so far. He further added that quantitatively speaking he wm 
satisfied in that the funds provided were largely utilised, but quali­
tatively a great deal had to be done. The CorAmittee suggest that 
the Ministry should undertake a field survey to evaluate the working 
of the multipurpose schools so that the existing drau'backs can he 
studied and remedial action taken.

!<8. From the list of 575 high schools already converted into m ulti­
purpose schools, the Committee observe that .188 are located only 
in three States namely Bombay, West Bengal and Madras which 
means that the progress has been \ery uneven in the different States. 
T he Committee consider this as unfortunate. Thr Committee u'ould 
sug}iest that the Ministry should help the States to firrfntre a f>hased 
programme for the estahli.\hment of multipurpose .\chooLs. In this 
connec tion, the (.ommiltee reiterate the ret omtiirttiialiou of the All 
India C.ouniil for Sccoudai^ Kducatiou miidr in thrii fifth meeting 
ihiii the Stale Gm ertiments max hr invilrd lo set up at letL\t t'wo or 
(hier model muUipurftose schools in each State n'here several of the 
practical courses contemplated in the scheme of multiput fnt\e s( hoots 
could he provided. Such schools :could not oni\ seii'e the needs 
of diffetiui af>ti(ude\ of pupih hut also as tnodeh foi other iti\tilu- 
lions offering such courses.

The Committee sugfie^t th'it the ijiirslioti of kcrlnng track of 
.^luilrnt'- pcssing out of the tnultifnnl'o\r sihooh should hr tntkled 
.<n:lisfaclorily icith a view lo finding out hnxe fai the ohjectives for 
which these schools were set uf> had been achier rd.

M l Tea(heis fot .\lultipurjiosr St hixd^
4(1. The rcpreseniativf of the Minijitry, while explaining the steps 

taken to ovcrronie the si)orta«e ol trained tca< lic-rs foi practical 
•subjeits in muliipurjjose schools, inlf)ruied tlie (^nniuitiee that a|>art 
iroin the usual training that was lx*ing provided in various training 
colleges, the .All India C,ouncil f<»r Secondary F.diuation had 
organised a nunilter of seniinar-riim-training cciurses xvhere teachers 
were trainee! for new subjects. Such courws were already organised 
in .Agriciiliure, (Commerce, Domestic Science ajid i echnology lor a 
duration ol hve weeks eac:h. Further, the Ceiural Institute of 
Education uas expanding its scope to provide training in new 
suhjert.s like (x>mmerce, (.rcnerai Stience and Biology and as soon as 
netessary accommodation was available, it would prcivide training in 
technical subjecu also- The State (iovernments were also rr;^ucstcd 
to exfiand their ]x>si-graduate training colleges so as to provide train­
ing in thoie subjects and for Uiat purpose the Centre had agreed Co 
give financial assistance to the extent of 60 (xrr <eni.

41. The Committee appreciate the steps taken by the Ministry to 
overcome the shortage of trained teachers for multipurpose schools 
but they apprehend that these steps would not be sufficient
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io  meet the shortage. They, therefore, su re s t that a scientific assess­
m ent of the requirements of trained teachers for the higher secondary 
M.nd multipurpose schools should be made without delay. Thereafter, 
the Ministry should explore all avenues for increasing the supply of 
juitable teachers by adding to the number of existing training 
institutions, by introducing shift system wherever feasible, by adding 
icn extra wing in the existing institutions, by expanding considerably 
the seminar-cum-traininf; courses in practical subjects and lastly, if 
need be, by importing a few experienced technicians from outside and 
putting them in charge of special courses that are going to be intro­
duced.

42. The Committee are further of the view that suitable scheme 
might be fnepared for the training of teachers for multipurpose 
technical sthonls, on the lines of the Teachers’ Training Scheme 
worked out by the Department of Scientific and Technical Education 
for training of teachers for engineering and technical institutions.

B. Cif>nversion «f High Schooi.s into Higher Secondary Schools

/a I I n t r o d u c t i o n

4,t. TIk- SciunclarN- Education C'.omnii.ssion retominended aboli­
tion of the- prcst-nt intrrnu-diatc- in colleges, increase in the
|ii-rio(i oi scKindnrN cdtu a(ioi) hv one year, and introduction of a 
iliirr viars (U*'.>rrf (oursc at ilu- university stasje. This recommen­
dation i> in keepini; uitfi the \ it-u o{ the I niversity Education Com- 
tnisciun. iliat sc(<»ndarv education was the weakest link, in the 
('(huaiion inatliinerv and needed urgent reforms. It suggested that 
the standard of admission t(* university courses should correspond to 
iliai of tiu- present liucruiediate examination i.e.. after 12 years of 
siihU. In i>rdei to renio\e tiie existing deftTts. the Central Advisory 
Hoard of F.dtuation and tfie C^onference of \'ice-Clhancellors recom- 
inenflfd a pattern of etliuation \vhi<h ivould comprise:—

lai Fight vears of integrated elementary (basic^ education;
n». Three years i*f higfier seiondatT education with a marked 

diversification of c<nirses: and
/( • Three years of university education.

'This means tliat one year of the Intermediate stage is to be added 
to the secondary education and another to the university education, 
n 'he  pr<>|)osed change in the existing pattern of education, therefore, 
needs (onversion of existing higli sth(K>Is into higher secondary 
schrxils witfi three years’ liigher secondary education after middle or 
.■senior Imsic stage.

(b) Progress in establi.sh$nent of Higher Secondary Schools

44. T he scheme of converting high schools into higher seconduy 
schools by increasing the duration of secondary stage by one year was
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taken up by the Ministry in the Second Plan and Central assistance 
a t  the rate of 60% had l>een made available for that purpose to the  
State Governments. During 1955-56, there were about 10,761 ordi­
nary high schools and 77 higher secondary schools. The t a i^ t  for 
the Second Plan is conversion of 1.187 high schools into higher 
secondary schools of non-multipurpose type.

45. T he representative of the Ministry further informed the Com­
mittee that during 1956-57, 109 high sc:hooIs were converted into 
higher secondary' schtx>ls. During the First Plan, there was no Central 
scheme for conversion of high sch<H>ls into higher scronoary .schools 
but some State Govprnment.s did convert some high schools into 
higher secondary schools on their own without any C'.fntra! assistanie. 
T he  representative further added tliat lUtar Pradesh and Bombay 
were the two States which had not agreed to add a year more t<̂  
secondary suge. In some States, there was already a 11-year course, 
that is 7 plus 4 and the State (>overnmenLs had promised that tliey 
would make it S plus .S as in the rest <>l the t<»untr\-.

46. In view of the seri<uis defects of tlic traditional ty|)c <*f 
secondary education jiointed out by the Setoiularv 1-'.du<atioii ('.oiii- 
mission, the Committer recommend that the of}eninfi of traditional 
types of new high schools should tie discouraged. At the fnoposed 
rate of conversion of the ordiiwry high ichooL into higher secondary 
schools, it would take approximately ;')0 years to complete the contter- 
sion—a situation which cannot he viewed with equanimity. The 
Committee would, therefore, suggest that the ftosition should be 
reineu'ed by the Education Ministry, in consultation with the State 
Goxiemments and a rei'ised programme of conversion chalked out to- 
ensure that the new generation gets secondary education suitable to  
ik e  needs of the cotin/>7 .
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IV . ALL INDIA COUNCIL FOR SECONDARY EDUCATION

A. Introduction

47. T he Secondary Education Commission which reported on the 
present position of secondary education in the country in all its 
aspects suggested a number of measures for its reorganisation and 
improvement. In accordance with the recommendations of the 
Commission, the Ministry of Education drew up a number of educa­
tional schemes directed towards such improvement. As the imple­
mentation of the Ministry’s programme of reforming secondary 
education progres.se<l, a number of organisational, educational and 
administrative problems came up and so the need for setting up a 
small lx>tly of experts to tackle those problems and review from time 
r<» time the proj^icss iiirKlt- in that field was increasingly felt. T he 
Government of India, therefore, set up the .\11 India Council for 
Secondary' Education in 1955 to serve as an expen body for advising 
the Central and State Governments about the improvement and 
expaiisiiin of sctoiulary i-dutation and to assist the Government in 
the implementation of the recommendations of the Secondary Educa- 
ti(»n Ckjmmission. The Ford Foundation allotted a sum of $22,500 
for that purfKJsc. T he various projects in the field of secondary 
education such as seminars, workshops, extension service departments 
etc. which were previously handled by the Ministry were transferred 
to the Council.

B. Functions and composition of the All India Council for 
.Secondary Education

(a) Activities, scope and functions

48. I 'h e  scope and functions of the Council are as under:

(a) The Council will review the progress of secondary educa­
tion throughout the country and serve as an expert 
body to advise the State and the Central Governments 
about improvement and expansion of secondary educa­
tion in all its phases.

(b) It will examine and appraise proposals in this behalf
referred to it by the Government of India and the 
State Governments and assist in the implementation of 
approved programmes.

(i) It will initiate proposals for the improvement of secon­
dary education in the light of the experience gained
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and within the ambit of the decisions taken by the 
Government of India from time to time.

(d) T he Council may encourage research in problems relat­
ing to secondary education in all its a s j^ ts .

(e) It may appoint ad hoc committees t© assist it in the
attainment of any of its objectives.

(f) The Council will take all necessary executive action in
the matter of deciding on the grants to be made to 
institutions participating in its projects and making 
funds available for the purpose.

(g  ̂ Government of India may, from time to time, make 
grants to the All India Council for Secondary Educa­
tion on requests made by the Council lor carrying oua. 
its functions and activities as aforesaid.

(h) The Council may, for tlie purpose of enabling it to dis­
charge its functions efliciently, appoint sucIj number of 
officers and other employees on such terms and condi­
tions of service as may be determined l)v it but not 
more liberal than those obtaining in the Ciovernment 
of India for similar officers subject to the general fin­
ancial limits in the budget imjx)sed by the Central 
Government.

(i) It will also maintain a nucleus of spcrialisLs in NTirious
fields of secondary education and thus incTea.sc, through 
membership of its staff, the number of Indian educra- 
tionists who have had experience in the analysis and 
solution of problems of secondary’ education on an all- 
India basis.

(b) Constitution

T he Council shall consist of:
Cî  Chairman—Educational .Adviser to the Government of 

India.
(ii) Additional Secretary, Ministrv' of Education.

(iii) Three mcmlx-rs of the Central Advisor)' Hoard of Educa­
tion.

(iv) Six members of the State Education Dejjartmenu.
(v) Six educationists to be nominated by the Chairman.

(vi) One representative of the Principals of training colleges.
(vii) One mernlier of the All India Council for Technical

Education to be nominated by the Ck>uncil.
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(viii) One member of the Inter-University Board to be nomi­
nated by the Board from amongst the represenutives 
of Universities in India.

(ix) One representative of the Ministry of Community Deve­
lopment.

The head of the Secondary Education Division of the Ministry will 
act as Secretary to the Council.

49. The Committee desired to know whether it would be advant­
ageous to make the All India Council for Secondary Education a 
siaimory body wiili cxct ulivc fun< tioiis on the lines of tiie University 
Ciranls C’.ommission. I he representative of the Ministry stated that 
the All India C;<)unc:il for Secondary Education was envisaged purely 
as a tc( linical body (unsisiiri” <»f pcf)plc who had first hand experi- 
ente and knowledge about the problems of secondary education. 
They had no funds ol iheir own which they could distribute to other 
people and so the <|ucstion ol utilising it as a statutory’ body could 
not arise. The funds of the All India Council for Secondary Educa­
tion were pn»vided by the Ford Foundation on a diminisiiing scale 
every year and ultimately the entire expenditure would be borne by 
the Government of India. The Council had worked out a number 
of projects like the (levelf)pment (»f Extension Ser^•ice Departments, 
de\eIopnient ol courses for nuiltipiirpose schcwls, training of science 
teachers and s(> on, and ii was not known whether at the end of the 
Five Year Plan peri»)d the Coiuiril would become a permanent body. 
It was at present dealing with many difficult and complicated pro­
blems of secondan' ediuation at tfie technical level. Further, the 
problems of secondan- etlucation were different from those of 
iniiversity education. There were about 10,000 secondary schools 
and tiiey were all within the comjK,*tc!ice of the State Governments. 
'I'hey were not aiuononums like tlie universities and the Ministry 
could not think of setting up a machinery which could deal with 
schools over tlie heads of the State Governments, either in the field 
of secondaiT or in the field of primary' education. The role of the 
Council was that of a sjwcialist body which could tackle certain pro­
blems and place at the dis}x>sal of tlie State Governments whatever 
research work was done. In the case of tlie I ’niversitv Grants 
('.ointuissioii. eaili university had its t>wn sjx’cialist iKKiies like .\cade- 
niii Coiuuil. Executive CK)uncil, Senate etc., which were resjx>nsible 
for work in their resj>ective fields and the University Grants Commis­
sion had to exen ise an overall suj)er\ isicm only. In the case of pri­
mary and secondary education, the position was different because the 
res|K»nsibiIitv there was of State Governments and the technical advice 
was offered through the All India Coinicil for Secondary Education 
and the All India Council of Elementary' Education. Tiie represen­
tative added that he could not visualise how the University Grants 
Conmiission could be treated on a par with these Councils.

50. The Committfe are of Ihe opinion that it would be advisable 
to separate the administrative and Secretariat functions in the various
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Ministries, as far as possible. O f late, with the growth in the con­
cept of a Welfare State, the Secretariat has tended to acquire more 
and more power to itself with the result that the line of demarcation 
between the Secretarial and administrative functions has got blurred 
and power has tended to he accumulated in the hands which are not 
fully competent to deal xuilh it. I t is necessary now to take stock of 
the situation and revert to the original conception of a Secretariat, 
Organisation that ix one ivhich should confine itself only to laying 
down policies and performing supervisory, co-ordination and research 
functiom. The actual administration needs to be decentralised to 
a greater extent.

51. The Committee recommend that the All India Council for 
Secondary Education should be reconstituted as an autonomous cor­
porate body OH the lines of the All India Council of Agricultural 
Research comprising of:

(a) A Governing Body under the Chairmanship of the Ori- 
tral Minister of Education, consisting of representa­
tives of the States at Ministerial lei>el, members of 
Parliament and eminent educationists. This body 
will be responsible to deal with all matters in the 
improvement and reconstruction of secondary educa­
tion including disbursement of grants to various States 
and institutions in the country;

( 1)1 An Advisory Board to assist the Goveriiing Body in the 
discharge of executive functions with more or less the 
existing composition of the A ll India Council for 
Secondary Education.

The Advisory Board will initiate all schemes in the field of Secondary 
Education, which will be finally approved and sanctioned by the 
Governing Body including allocations of funds for the same.
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V. SOME MEASURES T O  IMPROVE SECONDARY EDUCATION

A. Seminars and Workshops

52. The word seminar is used to describe a group of persons 
engaged in the same profession to meet for a few days or a few weeks 
at a suiuble plate to study a particular problem by comparing notes, 
exchanging and sharing experiences and discussing significant methods 
of working out a solution. It is thus a kind of study camp where 
participants from different regions come together for “discussion and 
research" on to[)ics of common interest. Group work and co-opera­
tive effort arc essential features of such a study camp and a free and 
dem cKTatic atmosphere is indispensable for its success. A seminar, 
therefore, differs from the traditional conferencc which provides 
opportimities for active work to only a few.

5.‘1. The word ‘workshop' in American terminology is used for a 
long study camp in the educational field. It is defined as “an arrange­
ment under which special facilities including particularly a wealth 
of source materials and specialised personnel for group and indivi­
dual conferences are provided”. The workshop’ aims primarily at 
developing cxperiente in demcKratic education and co-operative ways 
of learning. It is a co-operative method of putting into operation 
plans of work to be carried out in kxal settings with local facilities 
and resources. It gives opportunity for practising tfie individual and 
group co-operative skills which are needed for introducing experi­
ments, solving problems and transforming old practices in a particu­
lar system. The workshop, therefore, envisages productive results, 
Mjmething which (he participanu can turn out and w'hich may be 
useful to them in tlieir professional work. There is. therefore, a 
difference l>etween a seminar and a workshop in that the seminar 
may or may not have the productive aspect in view. Further, w'hile 
the workshop deals with problems that are evolved in the gathering 
itself as a result of group discussions, the seminar is generally con­
cerned with topics that have been selected in advance. It may also 
be said that leadership and responsibility are shared more often in 
a workshop than in a seminar, but basically the two are allied educa­
tional activities concerned with the qualiutive improvement of 
education and have a problem-solving approach.

54. During the last few years, the Ministry of Education, with the 
help of the funds placed at the disposal of the Government of India 
by tlie Ford Foundation, organised a number of regional seminars for 
headmasters and educational officers with a view to raising the tone 
of s^ondary education. T he seminars in the first instance were 
confined to headmasters since the tone of a school depended largely
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on the personality and competence of the headmaster.  ̂A few educa­
tional officers were also associated as they were responsible for giving 
proper advice and guidance in matters of school improvement. But 
the teachers were not left out altogether as the Extension Service 
Deparunents of several training colleges had included seminars for 
secondary school teachers and the United States Educational Founda­
tion in India invited to its workshops a large number of teachers. 
During 1954 eight regional seminars were organised for tlie benefit 
of headmasters and educational officers.

55. During 1955-56 eight regional seminars, two all-India semi­
nars, two secondar)' education w<»rkshops and one workshop for the 
participants of workshops were organised in different parts of the 
country. The regional seminars were mostly for the benefit of head­
masters and educational officers. The all-India seminars discussed 
specific problems pertaining to extension serv îces and reform of 
examinations. Principals and educational workers were deputed to 
these seminars from different States and regions. The experts w-ho 
had made a special study of the problems were also invited to parti­
cipate. The secondary education workshops were organised by the 
United Sutes Educational Foundation in India with the assistance 
of the All India Council for Secondary Education.

56. During 1956-57, ten regicmal seminars for the benefit of head­
masters and educational officers, three all-India seminars on specific 
problems of teaching of Science. .Administration and other problems 
related to conversion of high .schools into higher secondary schoob 
and teaching of social studies in secondary education, four secondary 
education workshops and 8 follow-up workshops for the benefit of 
teachers in secondary schools and lecturers in training colleges were 
organised.

57. For the year 1957-58, the following progp^imme was laid doHn:
Scheme Target Budget estimates

(a) Seminars of headmasters and 
educational officers

(b) Subject teachers' seminars
(c) All-India seminars
(d) Follow-up workshops
(e) Secondary education workshops

58. A note received from the Ministry on the all-India sem inan 
o t^ ^ ised  by the All India Council for Secondary Education at Simla. 
.Sriragar and Madras in 1956-57 showing (a) recommendations made,
(b) action taken, and (c) the expenses incurred is enclosed as 
Af^iendix 111.

59. The Ministry informed the Committee that it was difficult 
to ny to what extent the worksh<^ had achieved their ambitioiu aim

Rs.

15 1,50,000
SO 75,000
3 69,000

— 1,00,000
6 75,000



•of teaching the participants to develop skill in human relations which 
were essential for democratic citizenship. There was no doubt, how- 
■ever, that the experiences gained in the workshops had proved bene* 
iicial to a large number of secondary school teachers. Since the 
method followed was learning by doing, the experience gained had 
a  permanent and valuable effect. Further, the workshops had suc­
ceeded in popularising to a large extent the workshop technique. 
N o systematic attempt had, however, been made to ascertain the 
impact of the ‘workshop’ on actual class-room teaching.

60. The Committee are of the opinion that the follow-up work 
to ensure that the impact of seminars and workshops is carried over 
to the actual day-to-day work of the schools is \cry necessary if any 
real benefit is to he achieved by the organisation of seminars and 
workshops at various levels. The Commit lee, therefore, recommend 
that the All India Council for Secondary Education should take 
<actix)e steps to have some sort of independent evaluation of the pro- 
f'ress made in the implementation of various schemes and projects 
in  the schools and colleges whose representatives participated in the 
seminars or the workshops. The Committee would further recom' 
mend that a few seminars and workshops should be exclusively 
organised for teachers of different subjects on regional basis under 
the supervision of a team of experts on those subjects, in order Ifo 
improve the teaching methods in secondary schools.

61. The Committee ivould, however, like to put in a word of 
caution regarding these ‘seminars' and 'workshops'. I f they are not 
to he merely sources of diversion for the participants, at State 
■expense, but are to seme a really useful purpose, they must invariably 
he preceded by adequate spade toork and followed by concrete useful 
steps. This would naturally mean that their frequency would 'be 
■comparatively less. The expenditure on their account should also 
he kept to the minimum. A statement containing the details about 
tlie educational seminars held by the Ministry of Education during 
the last three vears, is enclosed as .\ppendix I \ ’, Perusal of this state- 
m ent shows that the expenses incurred on various seminars fluctuate 
widely and that there is scope for reduction in expenditure on this 

Mccoun'.
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B. Extenaion Services in Training CoUq;es

(a) Introduction

62. The Secondary Education Commission in their report stated 
^ a t however excellent the programme of teacher-training be,
it did not in itself produce the excellent teacher. It could only 

^engender tlie knowl<^e. the skills and attitudes which would enable 
the teacher to b^in *his task with a reasonable degree of confidence 
amd with tlie minimtmi amount of experience. Increased effidenqr



irou ld  come through experience critically analysed and through indi- 
^ d u a l  and group efforts at improvement. The Commission, there­
fore, suggested that the training colleges should provide refresher 
<»urses, short intensive courses in special subjects, practical training 
in workshops and hold seminars and professional conferences for the- 
benefit of teachers in science. The task of in-service training for 
teachers to enable them to appreciate the new goal of secondary 
education as set forth by the Secondary Eduiation Commission was,, 
therefore, entrusted by the Ministry to the .‘\li India Council for 
Secondary Education.

63. In order to provide facilities to the teachers in service and to- 
enable diem to keep themselves abreast of the contents, methods, 
assessment, etc.. in education, the Council proposed to strengthen tlie 
present secondary teachers’ training colleges with staff and equipment 
and to start the Departments of Extension Senices for that purpose. 
This project was underuken in collaboration with tlie Ford Founda­
tion which made an allotment of $5,00,000 for three years. T h e  
T.C.M. also agreed to pnnide equipment in the sliape of projectors,, 
tape-recorders, core libraries of films and books, jeeps, typewriters, 
duplicators, ett. It was proposed that alt(>gcthcr .'»4 training colleges 
will be included imder the scheme. I'here arc 65 recognised institu­
tions which prepare teachers for the seiondar)- schf>ols. The num ­
ber of secondary schools in the country is approximately 10,000 
employing about two lakh teachers. Sinte the number of training 
colleges or their capacity for taking larger number oi student-teat hers- 
is not keeping pace with the increase in the number of schools, tlie 
importance of extension services whidi propose to demonstrate how 
secondary scIi(k>1 teachers, both trained and untrained, tan Ix* improv­
ed, is of considerable importance in the field of secondary ethication.

(b) Achievemetih

64. In \U54, all the secondary teachers’ training colleges were 
asked to submit information regarding their staff, equipment and  
extension sen ices that they were already offering and their plans for 
expansion of those ser\'ices. On receiving the proposals a confer­
ence of the PriiuifKils of Training Cx)llegcs was hehl at Hyderal>ad in 
1954 to discuss those projet is. On the luisis of (he discussion, as »  
first measure, 24 tolleges were selected by the Ministr>' on the advice 
of a .Special Committee appointed by them for inclusion in the pro­
ject of extension services. In these selected training colleges, a spe­
cial department called the Extension Service Department was set u p  
and financed exclusixely by the All India Cxiuncil for Secondary 
Education out of the special f ^ n t  placed at iu  disposal by the Covem- 
ment of India. The extension service department which had a co- 
oHinator and in some cases an assistant ccM>rdinator, in cooperatioiv 
with members of the t^ lty  of (he training colleges, organised studf 
camps, work^iops. seminars, week-end courses, vacation counts, on  
qienal problems connected with secondary education such as d ie



teaching of the school subjects, organisation of school work, organisa­
tion of extra-curricular activities, maintenance of school records, 
improving the reading habits of students, library service for teachers, 
the preparation and the use of audio-visual aids, etc. Each depart* 
ment confined its aAivities to the secondary schools in the area within 
a  radius of about 50 miles. T he 23 colleges where extension service 
departments were set up in the year l ‘):)5 56 covered about 1,700 
flchcx>ls and 800 teachers. During the year 1957, 29 more colleges 
were brought under the scheme and thus in all 52 colleges out of 54 
selected had set up the extension service departments.

(c) Modus-operandi

65. The modus-operandi was twofold. Not only the teachers in 
the schools came to the training colleges for discussing their pro­
blems but the colleges themselves sent their staff to visit the schoob. 
Through seminars, group discussions, refresher courses, etc.. the train­
ing colleges found out the difficulties faced by a teacher in his day-to- 
•day work and then chalked out a programme of action whereby such 
problems were sought to be solved. The criteria for selecting col­
leges for starting extension service departments were (a) well quali­
fied staff, (b) a good library, and (c) sufficient accommodation in 
the college. For the purpose of co-ordination in this field ot activity, 
the country was divided into 4 zones, viz.. Eastern, Western, Northern 
and Southern. Zonal meetings were held every three months when 
the Directors, Co-ordinators and Assistant CoK)rdinators met to dis­
cuss common problems. It was also proposed to hold all-India meet­
ings where all the zones could participate.

(d) T .C M . Assistance

66 . T he Technical Co-operation Mission supplied 2,700 books 
and equipment like monograph machines, projectors, films, audio­
visual aids ot different kinds, etc., to each extension service depart­
ment, valued at Rs. 1 lakh per training college. In addition, they 
lent the services of foin- of their experts. T he continuation of exten­
sion ser\'ices in the T hird  Plan also would be decided in consulta­
tion with the State Ciovernments. Meanwhile, all the Sute Govern­
ments had a^eed  to bear the travel cost of participants in extension 
service activities at the rate of Rs. 8.000 per annum per college for 
the 29 colleges that have been included in the project during 1957-58..

(e) Eivlnation of work

67. T he All India Council for Secondary Education has a staff 
tronsisiing of a Direc tor. Deputy Director and six field ad>nsory work- 
«rs. They visited the extension service departm enu periodically and 
submitted reports of^iheir work. T he extension service departments 
alfo sent every month a report of their activities and programmes 
which were published in the form of a news-letter and incorporated



sa

Jq “Teacher Education”, tlie journal of the All India Ck>uocil fo r 
.Secondary Education. Besides, the Direcrars of the extension ser­
vices met in a conference at Bangalore in 1957 and evolved seU- 
tatiiK  card$ which would be sent to the Principals of training colleges 
in 1%8. An Assessment Committee was also being appointed to> 
evaluate the working of 23 extension service departments which liad 
been in operation for more than two years.

(f) Co-ordination of efforts

68. T he annual meeting of the Directors and Ckx>rdinators o£ 
extension service departments in each zone served as a clearing house 
for the consideration of the activities of the different departments- 
and for uking up decisions on further developments. T he Confer­
ence of the Principals of training colleges also provided a forum for 
the discussion of the programme of the extension ser\ice depart­
ments. The extension service departments were also advised to- 
include in their programme a few selected schools in their areas 
where the Faculty members of the training colleges, in co-operatioa 
with the teachers of the school, could build better education pro­
grammes in those institutions. It was exjiected that as a result of 
such activities the extension serv'ice departments would not be allow­
ed to become stereotyped but would become sensitive to the actual* 
needs of the schools.

69. The represenutive of the Ministry, while explaining the  
working of the extension service departments, su ted  that the exten- 
sion service department was an adjunct of the training college and 
its main function was to organise certain serv'ices for &e benefit of 
teachers of high schools and higher secondary schools located w ithin 
an area of 50 miles around tlie training college concerned. T he 
teachers attended ceruin  courses organised either in the evening or 
at the week-end or in vacations. Library services were also organised 
at tiie centre. Each training college having an extension service 
department had a van. and bcx>ks and audio-visual equipment were 
taken to schools in rural areas to organise a coune for certain special 
study or give some lectures on cenain methods of teaching or o n  
tome new techniques which had been developed for the benefit of 
the teachers.

70. lUgarding the expansion of the services, the representative of 
the Ministry informed the Committee that in 1955, 23 colleges were 
covered. During the year 1957, another 29 training colleges were 
covered. Thus out of 80 full-fle(^ed training colleges in the coun­
try, 52 were already covered benefiting 20,000 teachers in all at »  
com of about Rj. 15 lakhs. In the Second Plan, there was no provi* 
skm for ejqnnstcm and so the remaining colleges would be covered 
ia  the T h in l Plan. T he State Goveram enu were, however, request'

to ooQCribute towards the maintenance of iJie extension se rrk e  
4c |»rtai«nis after the S year period was over so biat the dqpa itm aili



may continue as part and parcel ol‘ the training colleges. T he replies 
of the State Governments were awaited.

71. The Committee while appreciating the efforts of the Ministry 
in this direction would su re s t that the feasibility of coveting -the 
remaining training colleges in the country by extension services dur­
ing the Second Pldn should be examined. They also suggest ihat 
the effectiveness of the results achieved so far should be carefully 
assessed. Thereafter the question of enlarging the radius of opera­
tion of extension services should be examined.

C. Teaching of Science
(a) Introduction

72. The teaching of science in a large number of Indian schools 
is still in a primitive stage. While countries in tlie West made great 
progress in tlie teaching of science in their schools, India in o v ^  
slowly. I'he Devonshire Ck>mmission in United Kingdom, in its 
report published in 1875, recommended that in all public schools a 
substantial portion of the tim e allotted to studies should be devoted 
to Natural l i e n e e  and not less than six hours a week on an average 
should be assigned for that pur|x»e and that the school laboratories 
should be constructed to supply accommodation in practical work 
in Physics and CMiemistry. The publication of that report marked 
the real beginning  in England of wide-spread instruction of Physics 
and Chemistry in the syllabi of boys' schools and that of Botany in  
girls’ sch(X)ls. .Science was in tnK luicd  in public exam inations and 
the grants to sclux)ls began lo l>e given for the teaching of science. 
In India, in 1K87, the Government of India circulated a note on 
Technical Education by Sir Antony MacDonnel and drew the atten­
tion of the Provincial Ciovernments to the neglect which that type 
of education had suffered. Yet no serious action was uken with the 
result that the progress in the teaching of science in India continued 
to be sluggish.

73. The Secondary Education Commission rightly stressed that 
an understanding and appreciation of the fundam enul principles of 
the Natural and Physical Sciences was essential to effective living 
in the present day world. Both from the point of view of students’ 
adjustment to their natural environment and of providii^ proper 
background for the more specialised studies later, the Commission 
considered it de.sirable that "general science” courses should be 
formulated for the middle suge. It also suggested that in the high 
school stage there should be a specialised reorientation of the science 
courses and Physics. Chemistry and Biology should be taught as in­
dependent subjects. The Committee would like the Ministry to
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satisfy itself that these proposals are implemented throughout the 
country.

(b) Science Teachers' Projects
74- A project has been undertaken by the Minbtry in collabora­

tion with the Ford Foundation, United States Educational Founda­
tion in India, British Council and the Canadian High CommissioD 
to strengthetx the teaching of science in secondary schools. Forty 
science teachers of training colleges and secondary schools have been 
deputed to U K., D.S.A. and Canada for two years’ study-cum-practi- 
cal training (12 to I ’.K., 8 to Canada and 20 to ILS.A.). During 
the first year, the trainees will be attached to a school or a university 
for study and in the second year they will be engaged in a high 
school that may invite them to join its staff. They will be awarded 
a diploma or certificate on the successful completion of their train­
ing. All expenses in this connection are to be met by the Ford 
Foundation. In case of fellows who may not be provided for in 
the secondary schools of the countries uf deputation, the cost of 
return journey will be met by tl»e Govcrnuient of India.

75. The Committee consider this a very good scheme and hope, 
that it will yield beneficial results. They suggest that each of the 
forty trainees may he requested to submit a brief report of their 
experiences, mith special reference fo the field of the teaching of 
science. Some of these reports may then be suitably edited and 
published. The publication should then be circulated to all the 
secondary schools through the State Governttients. These forty 
science teachers, on their return after training, should also be deputed 
to several other schools for short durations, so that they may be 
useful in toning up sciente teaching in a large number of schools.

(c) Seminar on Teaching of Science
76. A seminar on teaching of science was held in June, 1956. 

The seminar was attended by 46 delegates in< luding 4 women from 
16 States. detailed study of the various problems connected with 
the teaching of scienic in secondaiy s(hooU was made through seven 
working groups. The seminar made several important recomnten- 
dations connected with the iniproved metluxls of science teaching, 
establishment of H.ienre c Iu Ijs . imprrtvcinent of lexi-liooks and 
laboratory manuals, dcvelopmcni of teaching aitU like workshops, 
museums and audio-visual equipment, etc.. and manufacture of 
scientific instruments.

77. While the Committee appreciate the idea of se$ninars (and 
workshops) , they feel that these should he preceded by suitable pre­
paration and followed up by a subsequent ‘foUotv-up' action. Parti­
cularly in respect of the seminar on teaching of science held in June. 
1956, the Committee would like the All India Council for Secondary 
Education to collect information about the action taken on each rr* 
commendation by each Stale Government.
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(d) Appointment of a Science Committee
78. T he All India Council for Secondary Education, approved at 

its fifth meeting the establishment of â  Science Committee to advise 
the Council on all matters connected with the improvemmt of teach­
ing of science. T he Committee held its first meeting on 5th 
September, 1957. A questionnaire has been issued to various schools 
and colleges with a view to obtaining reliable and comprehensive 
information on the type and extent of science teaching facilities now 
available in the high and higher secondary schools. On receipt of 
replies, the Committee will meet again to consider further steps to 
be taken to complete the survey. Members of the Science Com­
mittee were required to prepare precise projects and work-plans 
for each term of reference and to recommend to the Council sudi 
priorities for action, as were commensurate with its financial and 
manpower resources. At its first meeting, the Committee c o n s id e ^  
various projects and work-plans that could be implemented during 
the year 1957-58 and recommended others to the Council Cor inclu­
sion in its budget for 1958-59. T he work plans recommended for 
implementation during 1957-58 included promotion of science clubs, 
establishment of Central Sciencc Workshop, survey of science teach­
ing, provision for the manufacture of UNESCO designed instru­
ments, production of suiuble text books and laboratory manual for 
teaching science.

79. The Committer hope that this Science Committee wilt 
function ingorously and bring about the much needed improvements 
in the teaching of science in schools by the end of the Second Plan. 
It would be useful for the Ministry to obtain periodical reports from  
State Governments on the action taken on the various recommenda~ 
tions of the Science Committer.

88

(e) Establishment of Scimcr Clubs
80. Science clubs are to be established in 19j7-58 in selected h%h 

and higher secondary schools which satisfy certain conditions. These 
schools should have laboratories with a d ^ u a te  equipment for 
teaching science. They should provide suitable storage space easily 
accessible to club members. They should give an assurance of their 
ability to raise funds to meet recurring cost to the extent of Rs. SOO 
per year and an undertaking that the grants would be spent only 
on science clubs. T he bulk of the grant should be utilised in 
purchasing tools and materials that are required to carry on the club 
activities. T he science clubs will also be set up at extension service 
centres to serve as central clubs for the schools around the extensicm 
service centres. A sum of Rs. 2-5 lakhs for this scheme has been 
provided in the budget for the Council for the year 1957-58. T he 
aims of the science clubs are as under:

(i) to develop in the students interest in science.



(ii) to promote initiative and develop scientific attitude; and
(iii) to strengthen science teacliing.

81. The Committee ivould like the head of the institution to 
a personal interest in the proper development of the science

chib of his institution so that these clubs fulfil^ the objective of 
fostering genuine abiding interest in science in d large number of 
students who xi'oiild be the future scientists of the country.

82. The Connnittee understand that there is also a proposal for 
the establishment of model central science club in Delhi for which 
details are being worked out by tiie Science Committee. This 
central club \vill have two departments, a department where students 
from various scliools in Delhi could develop programmes and activi­
ties and another where teachers will help in designing kits for 
science clubs. The central sciencc club will be attached to the office 
of the All India Council for Secondary Education.

83. The Committee appreciate this step and hope that the 
Central Science Club u'ill senr as a model for developing interest in 
science in secondary schools all over the country.

(f) Manufacture of Scientific Instruments
84- UNESCO has processed several projects for the improvement 

of science teaching in under-developed countries. One of them 
deab with the supply of specially designed apparatus for teaching 
science in tropical schools. Proto-type of the designs were made 
available in India to the participants in the “All India .Seminar". 
The Taradevi Seminar, after careful study and numerous experi­
ments with the instruments, recommended that they should be manu­
factured in India and supplied to schools in lieu of cash grants. A 
similar set of instruments was alsu made available to the delegates of 
15 .Asian and other countries who were invited by IINE.SCO to 
attend an “International Studv Conference on .Science Teaching” 
which was held at Bangkok in Octolier. 1956. There too the dele­
gates found the UNESCO instruments exceptionally well suited for 
the tropical countries and of very high standard in design and pre­
cision. The r»o\ernnient of India is considering the proposal of 
manufacturing UNESCO designed scientific instruments in the 
countr)’ and has drawn up a sthemc for establishing a "Scientific 
Instruments Centre” under the aeps of the C.S.I.R. for designing 
standard instruments, for developing new one* and for training 
technicians and skilled workers. The Committee understand that 
the proposal to dex’elop a winp of the National Instnnnents Factory 
at Calcutta for manufartuiing standard scientific instruments is also 
under consideration. The Committee recommend that the standardi­
zation of scientific in^fruwrnt^ required for the .irhonh and colleges 
and an assessment of their annual requirements may be completed 
early, so that adequate prnvisinn foj the manufacture of these tnstru- 
tnenls may he made ii'ithnut low ni time nnd u'ithout anv unneces­
sary dupUcatinn of effort.
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(g) All India Science Teachers’ Association

85. The Association was fonned initially at the semirar o£ 
lecturers of science in training colleges in 1956. T he Provisional 
Ck>mmittee, then constituted, convened a General Body meeting in 
December wliere tl\e Association was formally established with the 
following aims and objectives

Objectives

1. To promote better standards of science teaching especially
in schools.

2. T o foster research in methods of teaching science.
3. To disseminate scientific information-

Activities

(a) Annual and special conferences.
(b) Publication of journal, pamphlets, brochures etc.
(c) Organisation of State and local branches and science 

centres.
(d) Organisation of a library and of a library ser>ice to 

schools.
(e) Organisation of study circles, workshops, seminars, science 

clubs, fairs, exhibitions and museums of teaching aids.
(0 Organisation of popular lectures on scientific topics.
(g) Other artivitics decided upon by the .\ssociation.

86. Following fijants have <0 far been paid to the .-Vssociation:—

1956-57 Rs.
Travel Grants. 1150-0-0
Grant for establishment of

Journal ‘\'i]arvan Shikshak'. .. 1000-0-0

1957-58
Travel Grants. . .  4000-0-0

87. The Committer hope that the All India Science Teachers' 
Association and the Science Committee will work in close liaison 
with each other and strive to take some concrete steps to improve 
the existinf' standard of science teaching in schools.

88 . T he Committee observe that there are three main hurdles in 
the ^vay of introducing and improving the teaching of science in
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schools in the country namely, shortage of trained personnel, 
equipment and funds. So far as the shortage of trained personnel 
is concerned, the Ministry has sent 40 science teachers of training 
colleges and secondary schools for two years’ study-cum-practical 
training to foreign countries. T hat is one way of tackling the 
problem. The Committee consider that a second way would be to 
ask one of the International agencies to give some expert science 
teachers on loan and to utilise their services in an allotted area for 
improving science teaching iw the schools there. After completing 
the task in one area, the team of experts may be moved to another 
area and thus the whole country may be covered.

89. The expert teachers may first be deputed to the Central 
training college in the allotted area to give necessary practical train­
ing in science teaching to the teachers of science. Thereafter the 
team may move to the schools and observe personally the work of 
science teachers in that area and impart on-the-spot instructions 
wherever considered necessary. This -would not only train more 
science teachers but would also qualitatively improve the science 
teaching.

90. The question of short.ij?e of equipment, specially the standard 
type of scientific instruments, has already been dealt with by the 
Committee in para 84.

91. To relieve the financial burdens on schools and with a view 
to developing their science teaching, the Committee would suggest 
that the scientific instruments imported from abroad for the use of 
schools and colleges including multi-purpose schools may be exempt­
ed from the payment of customs duty so long as their manufacture in 
the country on an adequate scale is not possible. The Committee 
would further recommend that contributions for dex>elopment of 
secondary schoob, specially for oftening scicnce wings in the existing 
schools be exempted from income tax. As a matter of fact, the Com­
mittee would like to see this f>rinciple extended to all contributions 
for development of education.

D. Research in problems connected with Secondary Education

(a) Introduction

92. In the p ^ t, training colleges and university departments have 
been content with the training of teachers on traditional lines. 
Research activities have been few and far between. As a result, 
neither adequate solutions for many of the urgent problems of 
•Mimdary education have been forthcoming nor has there been any 
significant enrichment of the rurriculum of these institutions. T he 
Secondary Education Commission brought to tlie limelight the need 
for research in problems connected with secondary education and 
observed diat a training college should, in essence, be not merely a 
college for training teachers but an institution for research work in 
tll aspects of pedagogy. The C^>mmlssion added that the staff in



training colleges siiould be capable of carrying out research in curri­
cular and extra-curricular activities, general administration, modem 
trends of pedagogy and in the technique of evaluating results of the 
particular method of training adopted in different schools. Accord­
ingly the Ministry^ of Education initiated a scheme in 1953-54 for 
giving grants to teacher-training colleges and departments of educa­
tion in the universities in order to enable them to carry out research 
on educational problems chosen by them and approved by the Minis­
try. The main purpose of the scheme is to provide facilities for 
research which in many instances was held up for want of funds. 
The research is to be carried on by the stoff of the training colleges 
assisted by some research fellows assigned to them and some financial 
facilities and equipment are provided to facilitate the completion of 
the projects.

(b) Research Projects

93- During the First Plan, Rs. 91,894 were sanctioned in 1954-55 
and Rs. 53,896 during 1955-56 tu different institutions for schemes 
of research. T o  review the progress under each research project and 
to plan and co-ordinate research in secondary education in the 
Setrond Plan, a seminar was held ai Ootacamund in 1956. Repre­
sentatives of training colleges and departments of education in the 
universities thai were receiving grants participated in the seminar. 
The seminar discussed each project and made several suggestions to 
make the work more practicable and to improve the quality of 
research. Thr Committfe would suggest that the representatives of 
the training colleges which are not receiving grants, may also be 
permitted to participate in such seminars, if they so desire.

94. For the year 1956-57, a sum of Rs. 76,067 was sanctioned and 
a progranmie oi 24 Research Projects was approved. The details of 
tliese 24 Resean h Projects are given in Appendix VI. For the year
1957-58 a sum of Rs. 2 lakhs has been allotted.

95. So far the following five projects have been completed and 
tlie reports are under print:—

Projects Institution

1. Wastage and stagnation A. G. Teacher Training
in secondary education. College, .\hmedabad.

2. Productive Battery of University Training College,
Tests for scholastic .Nagpur,
attitudes.

S. Library Survey. Department of Education. Uni­
versity of Allahabad.

4. Formation of new type Ramakrishna Mission \'id]«Iaya
tesu in social studies. Teachers' College, Coimbia-
English and Tamil. tore.
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Projects Institution
5. Achievement tests for Training College, Trivandrum, 

different classes in Maia- 
yalam-

96. The schemes were originally prepared by tlie institutions 
concerned and the processing of the research data was their res­
ponsibility. Central grant was given tor tlie undermentioned items:—

(1) Research fellowship in the scale of Rs. 200—250.
(2) Travelling expenses for research assistant and the super­

visory staff.
(3) Library books and other equipment needed for the 

project.
(4) Contingencies.

97. The Ministi7  informed tlie Committee that a special Com­
mittee to examine projects for encouraging worihwiiile experiments 
in secondary scliools had already been apf>ointed as desired by the 
All India Council. The State Governments had also been requested 
to recommend schools for undertaking research projects and to obtain 
from them details of the projects they proposed to undertake during 
the current year.

98. The Committee appreciate the efforts of the Ministry in this 
direction. They recommend that the results of research should not 
remain confined u'ithin the four u’alls of the institution where 
research is done. Wide publicity should be given to the results and 
they should be applied on a wider scale so that in due course all the 
schools may benefit.

£. Reform in Examination System

99 . . \ t  present all teaching in tlic schools is with a set purpose 
of preparing the pupils lor examination. The pupils also study 
with tliat purpose in view witli the result that theii knowledge is 
bookish and it lades away soon after the examination. T he Ministry 
has been alive to this aspect and has Ixren considering measures to 
reform the existing system of examinations in secondary schools. 
T he All India Council for Secondary Flducation organised a seminar 
on examinations in February, 1956 at Rhopal. I 'h e  seminar made 
several recommendations for reform in the existing system of exami­
nations witli a view to testing effectively and less subjectively the 
candidate's knowledge of facts and fundamental processes as well as 
his ability to understand casual relationships and to organise and 
express his ideas effectively. I he seminar also endorsed the recom­
mendation of the Secondary Education C.ommission that a cumu­
lative record be maintained for every pupil ccmtaining continuous 
statement of his attainments at the successive stages of his education 
and a progressive evaluation of his interesu, aptitudes and personality 
traits and of the social and practical activities in which he took fiart.
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100. T he Ministry requested the State Governments to examine 
and implement the recommendations of the seminar as far as they 
could. Further, with the help of Dr. Bloom, evaluation 
workshops on the preparation of evaluation tools were conducted 
at several centres and a workshop of lecturers of training 
colleges was held in March, 1957. T hat was followed by a Con­
ference of Chainnen and Secretaries of Boards of Secondary Educa­
tion and of representatives of universities conducting the school final 
examination in April, 1957 at Delhi at which a work plan was 
considered. The Conference suggested establishment of Research 
Units lor scientifically studying the problems connected with the 
reform of examinations and tor establishing an effective co-ordina- 
lion between the results of research and the actual conduct of the 
examination. The recommendations were forwarded to all State 
Hoards ot Education, universities and State Governments. The All 
India Council also proposed tu set up an examination unit during 
the current year.

101. 'I'he representative ol the Ministr) turthei informed the 
Committee that five persons were selected for assisting in setting' up 
examination units in different States and were trained for 
that purpose both in India and ouuide. I'hose persons were now- 
being placed in hve different regions tu initiate the work. Another 
team of ten persons was also selected for training abroad in the field 
of social sciences, humanities and natural sciences wfio would work 
in that held as a group in eatli region The Ford Foundation had 
expressed tiieir willingness lor financial assistance in implementing 
the project ol setting up an examination unit. The Ford Founda­
tion was going to help by training a team ot ten persons at Chicago 
under Professor Bloom. It was expected th.it tlic examination unit 
at Delhi would be set up shortly.

102. The Committee are of the optniuti that the Ministiy should 
lake conaete iteps jor imjjroving the existiug system of examinations 
as recomviended hy the seminar on examinations held at Bhopal in 
February, 1956. The Ministry should particularly ensure that 
these measures are introduced expeditiouslx in the Union Territories 
which are directly under their charge.

F. Educational and Vocational Guidance
(a) Introduction

10:i. I he SecondaiA Education C'.ommissiun ubser\ed that the 
secret of gootl education consisted in enabling the student to realise 
what were his talents and aptitudes and in what manner and to what 
extent he could Inrst deve op tlieni s<i as to achieve proper social 
adjustment and .seek right ty|x- of employment. The Commission 
lecommended that educational guidance should receive much greater 
attention on the jiart of the authorities and that the Central Gov­
ernment should take up the responsibility of opening, in different 
regions, centres of training for guidance officers and career masters 
to which each State may send a number of teachers or oilier suiuble 
persons for training. T he Ministry accordingly decided to set up  a
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Central Bureau of Educational and Vocational Guidance at Delhi 
as the reconstruction of secondary education clearly envisaged the 
need of relating secondary schooling to the potential employability 
of the learners in a ver>' much wider range of occupations than ever 
before.

(b) Central Bureau of Educational and Vocational Guidance

104. The Central Bureau is an attached establishment of the 
Ministry of Education and is responsible to the Secondary Educa­
tion Division in the Ministry. T he Bureau is placed under the
charge of a Director assisted by 4 Counsellors and 4 Technical Assis­
tants. T he important functions of the Bureau include:—

(i) T o  provide educational guidance;
(ii) T o  provide vocational guidance:
(iii) T o  compile and publish, in co-operation with other 

agencies concerned, information of the following types:—
(a) Occupational information, including standard descrip­

tions of jobs, tools used, level of skill required, con­
ditions of work, prospects of promotion and other
details in regard tu ever)' trade and occupation.

(b) Infonnation relating tu the education and training
necessar>' lor employment in various jobs and the 
facilities available for such training, including loca­
tion of training institutions, period and cost of train­
ing, stipends available, londitions of entry, etc.

(c) Information relating to more short term and long term
requirements of man-power in various trades, occu­
pations, industries and areas.

(d) Information regarding vocational guidance services
available (publicity pamphlets and brochures).

(iv) T o  standardise in&trumenu for measuring intelligence
aptitudes, sf>ecial abilities, interests and other persona­
lity traits;

(v) T o  conduct job analysis studies;

(vi) T o  devise suitable cumulative record fonns to be used in 
educational institutions:

(vii) T o  organise training rourses for career masters; and
(viti) T o  work out plans for expanding educational and voca­

tional services.

105. T he Bureau has been engaged in conducting research in 
important guidance areas, such as construction and standardisation of



intelligence and achievement tests, techniques of appraisal of per­
sonality, school record, etc. A training course for guidance workers 
was held in May, 1955- This was attended among others by 14 
headmasters of multi-purpose schools representing 13 State Educa­
tion Departments 15 guidance-workers from seven State Bureaux, 
three private bftreaux and the Central Bureau. Projects on follow­
ing tests arc in various stages o( preparation:—

(1) 5 tests for assessing aptitude ior commercial careers.
(2) 4 tests for assessing aptitude for engineering careers.
(3) A test of abstract intelligence.
(4) Vocational maturity scale for school leavers.
(5) Educational ability scale for pupils in the "delta” class 

before choosing to go to high school.

106. The Bureau is conducting a pilot study in educational and 
vocational guidance in two secon^ry schools in Delhi and it is 
proposed to extend the study to a third school. The project was 
started in 1956 and is confined to classes V'lII and IX only. T he 
Bureau has built up a library* of well known mental tests for its own 
use and for the use of research workers. The following filmstrips 
have been prejiared for guidance in collaboration with T.C.M. 
covering approximately 175 occupations

(i; In farm and field.
(ii) In workshop and laborator\-.

(iii) In business.
(iv) Dealing with people.
(v) Public administration and private.

(vi) Men in uniforms.
(vii) O afts, arts and letters.

The Committee suggest that the filmstrips may be shown in all 
the secondary schools in rotation.

107. The Central Bureau conducted a working conference on 
educational and vocational guidance in multi-purpose schools at 
Ootacamund in June, 1956 to discuss problems of guidance which 
have come to the fore as a result of the introduction of diversifica­
tion at the secondary stage. The conference made a number of re­
commendations on the guidance programme in secondary schools and 
training of guidance personnel. Some of the important ones are as 
under

(i) Every m ultipurpo^ school should have a parent-tcacher 
association to facilitate continuing contact with parents, 
especially parents of pupils in standards VIII and IX 
through home visits. |)eriodical meetings, conferences, 
and correspondence.
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(ii) The Central Bureau in collaboration with the All India 
Council for Secondary Education should prepare model 
literature in the form of brochures and short pamphlets 
for orienution of parents in regard to the aims and ob­
jectives of multi-purpose higher secondary schools, and the 
situation of choice of curricula in the “d e lu ” class faced 
by their children.

(iii) Provision should be made for teaching educational and 
vocational guidance as part of the curriculum in Teachers’ 
Training Institutes.

(iv) Every multipurpose school should have a whole-time 
counsellor, or in the immediate future, at least a trained 
teacher<ounsellor who will be competent to guide the 
"delta” class pupils in curricular choice. The teacher- 
counsellor must get the necessai7  relief from the teaching­
load to the extent of 25 per cent, of the total work load.

The Committee would suggest that steps may be taken for early 
implementation of these recommendations.

(c) Central Assistance to States and Voluntary Organisali''ns

108. Financial assistance was given for the establisliment of educa 
tional and vocational guidance bureaux in the States as under:—

Year Amount Ratio
1954-55 Rs- 21,928 /Recurring at 66|%

\  Non-recurring at 66 %
1955-56 Rs. 66,738 /  Recurring at 50%

\  Non-recurring at 66%
>956-57 Rs- 5.025 At 50% of actual co«t

42

109. The Sutes of Bihar, Bombay, Madhya Pradesh, Orissa, 
Saurashtra, Uttar Pradesh, West Bengal and Madhya Bharat have so 
far set up Educational and Vocational Guidance Bureaux.

110. In addition, the Centre gave financial assistance to a number 
of non-official organisations which have set up Kduiational and Voca- 
ticnal Guidance Bureaux, at the rate of 60% of recurring and non­
recurring expenditure. T he list of organisations with the grants 
sanctioned is given in Appendix VI.

111. The pro|x>sals for establishment of Educational and Voca­
tional Guidance Centres by private organisations are entertained 
through the .State Governments and examined by the Ministry in the 
light of the comments of the Central Bureau of Educational and 
Vocational Guidance. The Central Bureau renders all assistance in 
the matter of organisation of guidance centres, training courses, etc.



(d) Assistance received from abroad

112. The Centre received the following assistance from T.C.M. 
during the year 1957:—

(a) Coiftmodities worth $ 25,000 (equipment 1 10,000 and 
books and films $ 15,000).

(b) Expert in Rural Higher Education to offer training to 
staff and students oi the Rural Institutions in research- 
cum-extension activities.

113. For the year 1957-58, following assistance has been asked for 
from T.C.M .:—

(a) Four experts each for a period of two years in the follow­
ing fields;

(i) General Vocational Education.
(ii) Commercial Education.
(iii) Technical Education.
(iv) Agricultural Education.

(b) Training facilities for 10 participants.
(c) Commodities worth S 1,84,000.

The UNESCO supplied material worth $ 5957-75 to the Central 
Bureau of Educational and \'u<.:ational (Guidance for research consul­
tations upto 31st December, 195G.

114. The representative of the Minisir)' further informed the 
Committee that die All India Educational and \'ocational Guidance 
Association whicii has been established witit Headquarters at Baroda 
would also help in promotion uf educational and vocational guidance. 
It was a non-uihcial organisation and would give professional help 
to all those who were engaged in the task, of educational and voca­
tional guidance. Both the tlentral Bureau ol Educational and Voca­
tional Ciuidance and the .\ll India Educational and Vocational 
Ciuidance Asscxiation worked in co operation in dtis field. The Com­
mittee were also informed that the Central Burea’u proposed to or­
ganise post graduate courses in educational and vocational guidance 
to train whole time .school counsellors. The Committee suggest that 
the proposal may be finalised expeditiuusly.

115. The Committee also suggest that the Ministry should take 
steps to evaluate the working of the various bureaux so far establish­
ed with a view to seeing whether they are properly functioning and 
whether any conaete benefit is accruing to the students in the field of 
proper guidance for educational and vocational purposes.
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VI. CENTRAL IN ST IT U T E OF EDUCATION 
A. IntFoduction

116. T he Central Institute of Education was established by the 
Ministry of Education in December, 1947 at Delhi with the object of 
giving teacher training a new oricnution and initiating educational 
research. It is an all-India Institution and is directly administered 
by the Central Ministry of Education. The Education Minister in 
his inaugural address pointed out that the aims and functions of tlie 
Institute were not only to turn out teachers who would be ‘model’ 
teachers but also to serve as a research centre for solving new educa­
tional problems and to Ijc a beacon light for the training institutions.

B. Functions
(a) Teaching

117. At present following full courses are being offered:
(i) Post-graduate professional course in education leading to 

the B. Ed. Degree of the University of Delhi.
(ii) A Higher degree course in education leading to the M. Ed. 

Degree of the University,
(iii) \  researcl) degree course in education leading to the Ph. 

D. degree of the I ’niversity.
118. In the B. Ed. course a good deal of emphasis is laid on 

various practical aspects of teaching. The M. Ed. course is intend­
ed to train a band of teachers who would be capable of underuking 
researcties in the field of education. T he Ph. D. course retjuires 
original work in tlie form of a thesis, the topic being approved by the 
University.

(b i  Research

119. Besides training teachers, the Institute conducts research on 
different educational prot>lems. The Psychological Department of 
the Institute is engaged in research in various fields of education. 
Different kinds of mental tesu have accordingly lx?en undertaken 
including individual and group tests of intelligence in Hindi, per­
formance tests of various types, sf holastic and attainment tests in 
different school subjecu and tests of personality and aptitudes. At 
present, the plan for some years to come is to standardise the various 
tests evolved as it is felt that unless the Institute is able to evolve suit­
able methods of assessing the rapacities and achievemenu of children, 
it is not possible to give educational or personal guidance.
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(c) Extension Services

120. T he Institute has an Extension Service Department whose 
main function is to improve the quality of teaching in secondary 
schools in Delhi area, to get in touch with the day to day problems of 
the teachers and^ to find out ways and means of solving them. This is 
done by organising seminars, group discussions, refresher courses, 
week-end and vacation courses, etc., for the teachers in secondary 
schools in Delhi area.

C. Services rendered

121. The number of teachers trained so far by the Institute is as 
under:

B. Ed. Examination

45

Year No. appeared No. pa
»954 6s 59
>955 64 60
»95fi 92 90
>957 100 —

M. Ed. Examination

>954 27 23
>955 21 18
>956 18 >7
>957 *5 —

122. In addition, 11 scholars are studying for the Ph. D. course 
of Delhi University. So far two scholars have received the Ph. D. 
Degree. Thf* In.ttitute has published about 14 reports and study 
notes on differrnt subjects.

12.̂ . T he Psychological Department has prepared an individual 
intelligence tr«» for tlie age-g^oup 3 to 11 and similar test for a g e -^ u p
12 to 16 is under preparation. Research on a group-test of intel­
ligence (verbalt is still in progress. Norms are ready for another 
group-test (non-verbal) for the age-group 10 to 12. A few more 
items of research work in the field of testing are also in hand.

124. In the field of extension services, the Institute arranged short 
tenn and long tenn courses for the teachers of Delhi secondary 
schools and organised a number of seminars, workshops and teachen' 
aaaociations. During 1957, the Institute arranged a vacation camp at



Pahalgam for Princip>als of Delhi Schools. The Extension Service 
Department has published following books during 1957:—

î) Behaviour problem in children at home and school.
(ii) Regort on summer camp of Delhi Principals.
(iii) Report of the seminar on general science.
(iv) Report on teaching of English to beginners.
(v) Report on student government.

(vi> A report of the seminar on evaluation.
(vii) Questionnaire on school libraries.

(viii) Newspaper advertisements on the teaching of Science.
(ix'l Educational Forum.
(x) News letters.

D. Expenditure

125. The estimates sanctioned and the actual expenditure during 
each of the last three vears has been as under:—
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Year Budget Provision Actual
Rs. Rs.

I9 S4 2,78,000 2,25.032
1955 3,19,000 2.70,309
1956 3.32,000 3>73. i52

The budget provision for 1957-58 is Rs. 3,43,800.
126. The average cost per student per annum in the Central 

Institute of Ediication is approximately Rs. 2.500 compared to about 
Rs. 800/- in other similar institutions elsewhere in the country'. T he 
Ministry’ explained that the total budget of the Institute included 
expenditure on the following:—

the B. Ed. class HOO students).
(ii> the M. Ed. class (25 students).
^iii) the Ph. D. scholars H2 scholars). 
ifiv) the Psychology" Research wing.
^v) the Basic .School.
(vi) the Nursery School.

127. T he average cost per student could not, therefore, be worked 
out by a mere division of the total expenditure by the number of 
students. Further, the Institute l>eing a Central Institute, the sulf 
was superior in quality and so the expenditure on staff salaries was 
higher. T he staff being !>etter qualified, their .services were also 
availed of by the Ministrv of Education, the Delhi Directorate of 
Education and other educational organisations like the University 
Grants Commission, the education section of the Planning C/>mmis- 
sion and the All India Council for Secondary' Education. T he teach­
ing stalf was also expected to fo-r>perate with the Psvchologv W ing in 
research projects and with the Department of Extension Services. T he 
Institute offered a much higher number of courses at the B. Ed. and 
M .Ed.. le\’e! than anywhere else in India. Even after taking into 
com idrration these factors, the Committee frel that the average ex­
penditure per student is on the high side. The Committee would,



therefore, suggest that the feasibility of admitting more students may 
he examined.

128. T he representative o£ the Ministry further informed the 
Ck>mmittee that the standard of teachers trained in the Central Insti­
tute of Education was quite good and that the teachers in the Insti­
tute came for training not only from the neighbourtng areas, but also 
from other parts of the country and there were about 7 or 8 from 
the foreign countries. They could not be described as ‘model 
teachers’ in the sense of ‘ideal teachers’ but generally the standard 
of training in the Institute was quite satisfactory. A follow-up in 
case of teachers coming from the neighbouring areas was kept. 
During the last two years the in-take of the students for training in 
the Institute had been increased.

129. The Committee enquired if it would be advisable to hand 
over the management of the Central Institute of Education to Delhi 
University. The representatives of the Ministry’ stated that the Insti­
tute had a governing body of its own which included both officials 
and non-officials. The Institute was a part of Delhi University in 
the sense that the Principal of the Institute was recognised as a Pro­
fessor of Education in the Delhi University. The examination was 
conducted by Delhi I ’nivcrsity but the disadvantage in completely 
handing over the Institute to the Delhi University %vould be that any 
kind of new development that the Ministry would like to introduce 
in the Institute cannot l>e done unless the Universitv’ agreed. For 
instance, the Ministrv- was trying to introduce a new course of train­
ing tor educational administrators. At present it was upto the Minis­
try- to do so. But if the Institute was a part of the Delhi I ’niversity. 
tlic matter would |>a.ss out of the competenre of the Ministry’. The  
Cornmittee n ould stit t̂’esl that the Governing Body of th f Institute 
should he pii'rn irider poivers and the control of the Ministry' over its 
•a'orkini^ should he kept to the absolute minimum.

ISO. \  Sub-Committee of the Estimates Committee which visited 
the Institute formed an Impression that the original advanced research 
tv’ork did not receive adequate attention in thr Institute. The repre­
sentative of the Ministry- stated that the Ia ‘ti.a te  itself had been 
exercised about this problem. He added that there was a research 
wing in the Institute and all the members of the staff were expected 
to take |>art in research: but as the normal w’ork-load of the teachers 
was heavy’, thev could not find time to carry on continuous indepen­
dent research work in the real sense of the term.

IS '. The Committee note irith regret that the Institute has been 
functioning more or less as a training college for teachers. No  
appreciable progress has hem made in the field of research and higher 
studies in the training of teachets. It is unfortunate that the original 
idea behind the estahlishm-'nt o ’, the Institute has not been loorked in 
fnactire and any efforts in that direction hax'c not met irith success. 
The Committee, therefore, recommend that if the Institute is to func­
tion ptofterly. it must devote itself primarily to n^search work and be 
a feeder in advance studies in techniques, training and educational
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standards for the training institutions all over the country. I t  should 
be staffed with people of w iy  high calibre and should encourage 
research on teaching which is at present in a neglected state.

132. One of the things noticed in the Institute was that the trained 
teachers when they went back to the schools, could not utilise their 
experience and knowledge in actual practice, as md^t of the schools 
have no facilities or are not prepared to provide them. It is thus 
quite possible that the training that the teachers receive at the Insti­
tute dies away within a few years and nothing more remains of it. 
The Committee, therefore, suggest that the training of teachers should 
be so devised that it is in keeping with the circumstances and condi­
tions prevailing in the various schoob from which the teachers come. 
Alternatively, it should be arranged that the schools where teachers 
trained in modem methods of study are posted, provide the facilities 
so that their training is suitably utilised.

133. In the library of the Institute, a few foreign charts have been 
exhibited. T he background of these charts is foreign in outlook and 
conception. The Committee feel that the teachers should be trained 
in the Institute in the background of Indian standards and Indian 
traditions. For this purpose, importation of charts, literature and 
other material from foreign countries should be properly screened so 
that only really useful material is put up in libraries and it is also 
necessary that as far as possible, such charts and pictorials should be 
made in India.
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VII. MISCELLANEOUS 

A. Public Schook

134. The following grants have s<j far been given to the public 
Khools other than Lawrence schools at Sanawar and Lovedale since 
1953-54:-

1953-54
1. Mayo College, .Ajnier.
2. M. Ci. D. Girls Public School,

Jaipur.

Rs.
50.000

22.000 

72,000

1. Mayo College, Ajmer.
2. Doon St:luK)l, Dehra Dun. 
.3. Daly College, Indore.

50.000
25.000
15.000

90.000

1. D ckmi .Scliool, Dehra Dun.
2. Birla \'idya Mandir. Naini Tal.
.'V M. (1. D. (»irls Public Sthool. 

Jaipur.
4. Daly ( ’.ollege, Indore.
5. Mayo College, .\jmcr.

25.000
25.000

ro,ooo
35.000
30.000

1,23,000

1956-57
1. Birla Vidya Mandir. Naini Tal.
2. Daly C’.ollege, Indore.

25.000
30.000

55.000
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135. The Lawrence schools at Sanawar and Lovedale were earlier 
Government institutions but from 1-1-1953, the management of these 
schools has been vested in autonomous boards which include the 
representatives of the Ministries of Education, Defence and Finance. 
T he following Central grants were given to these schools on a ‘cover 
deficit’ basis from 1953-54 to 1956-57:—

1953-H Rs.

Lawrence Schools, Sanawar. . .  3,78,400
Lawrence School, Lovedale . . 3,25,400

1954-35

Lawrence School, Sanawar. . . 3,15,000
Lawrence School, Lovedale. .. 2,55.000

1955-56

Lawrence School, Sanawar . . 2,04.000
Lawrence Schtx)!, Lovedale. .. 1,90,000

195657

Lawrence School, Sanawar. . . 2.00,000
(non-recurring grant)

136. While dealing with the public schools, the Serondar)- Kduta- 
tion Commission made the following observations;—

“T he i ^ d  for such public schfK>ls has been a mattei of »onie 
difrerence of opinion amongst those whom we imcniew- 
ed and extreme views, have been expressed on this subject. 
It has l>een stated that a public school in a mcxlem 
democracy is an anachronism, that it has not made any 
material c:c»ntribution to the educational pr(>gress of the 
country and according to some has tended to produce a 
type of narrow minded snob or one who will be ill-fitted 
to take his proper place in a demcKratic society. T he 
criticism wa.s also made that as these M,hcx>ls are ex|x’nsive 
they will ser\e only the rich and thus pcr|xrtuate a class 
feeling not suited to the new democratic set-up of the 
countiy. different view, however, has l>een presented 
by others who hale had experience of the students educat­
ed in these schtxils. Sir John Sargent, fcjnnerly Educa­
tional AdviscT with the (>oyerninent of India, speaking 
alx>ut them states that the product of the public schcxils 
may be limited in its intellectual range, narrow in its 
sympathies and arrogant in its assumptions, but at the same
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time it displays a capacity to set up. and abide by, stan­
dards of conduct and a readiness to acccpt ic&ponsibility, 
qualities which must form an essential part of the equip­
ment of any real public servant”.

"After carefully considering the matter, we have come to the 
conclusion that if public schools are properly organised 
and training is given on right lines, they can help to 
develop correct attitudes and behaviour and enable their 
students to become useful citizens. There are greater 
opportunities in these schools than in the majority of 
secondary schools for developing certain essential traits of 
character including the qualities of leadership because of 
the special facilities that they can offer and the close con­
tact between teachers and pupils that is possible in them. 
This does not mean, however, tliat the public school is 
tlie only or even the main institution to inculcate qualities 
of leadership but till the other schools are in a fxisition 
to provide similar facilities, it would be unwise to reject 
their special countribution in this direction".

137. Regarding (Government aid to these schools, the Secondary 
Education C^ninmission observed:—

"Publi( S<.lux)l$ should depend less and less on grants made 
by the Centre or the State concerned, and should become 
self supjx>riing as s(K>n as possible. We believe that in 
prin< iple, in so far as they arc exj>ensivc schools, largely 
meant for the ridtcr classes, tltey have no claim to receive 
Sta^e aid and the Government gjanis that are at present 
given to them should be steimily red u ced .... for die 
transitional (H-ri<Kl of alx>ut five years, Sute or Central 
assistaiuc should be given to them on a gradually dimini­
shing srale. till at the end of that pericxl they will either 
l>e<(>nK‘ self supporting or will close down, if adequate 
publi( su{){x>rt is not forthcoming".

1̂ <8. Thr Committee are aenerally in agreement with the views of 
the Commission and irould also like to stress that the following two 
principles indicated l>\ the Commission should he borne in mind in 
the working of the public schools: —

1. The publii school should not be a special or exclusii'e insti­
tution. It must have its roots in the soil of the country and  
must generally conform to the normal pattern of national 
education,

2. Public schools should place due stress not only on the spirit
of sportsmanship but also on all other important aspects of 
citizenship, dignity of labour and a social sense. They 
should also take care to see that their general educational 
liff is in conformity with Indian cultural traditions and 
outlook.
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T o  achieve these ends, the Committee suggest that a suitable inspect­
in g  machinery may be evolved in consultation with the Indian Public 
S poo ls  Conference.

Merit Scholarship Scheme for the Public Schools

139. The Ministry of Education initiated a scheme in 195S to 
award scholarsliips to meritorious students in the age-group of 5—12 
for prosecuting studies in those public schools wliich are full mem­
bers of tlie Indian Public Sc:hools Conference. Fresh scholarships 
involving an expenditure of Rs. 1 lakh are awarded every year and. 
subject to satisfactory progress, the scliolarsliips are continued upto 
the  school leaving stage. Certain public sch<K>ls and State ('lovern- 
ments have also instituted their own scholarships more or less on the 
■same lines as those instituted by the (iovernment of India. In con­
sultation with the public schools and the State Governments <«>n- 
•cemed, selections for these scholarships are also made by the Govern­
ment of India. ITi per cent of the total number of ('.c-ntral scholar 
ships are reserv-ed for the scheduled castes and scheduled tril>es and 
other bat kward classes. If a sufhcient nimiber of suitable candidates 
from these categories are not forthcoming, the balance of the scholar­
ships is thnnvn of»en to others. The stheme particularly aims at 
providing facilities of public s<Ii<h»I education to children belonging 
to the low-income groups. The sdieme is based on merit on all India 
basis. T he weightage is being given only to candidates Ix'longing to 
the scheduled castes and schetluled tribt*s and other l>a< kward 
classes. The s<iieme has lK*en in operaiion for four years and alter 
a couple of years more an assessment would l>e made of it.s value. The 
actual number of scholarships awarded to scheduled castes and 
scheduled iril>es and other backward classes during the last three 
years is as follows:—

Year No. of sc holarships Total lunnln'r of
awarded to scheduled scholarships

castes etc. awarded

82

1955 56 5 .'»2
1956 57 13 67
1957 58 7 65

140. A statement showing the numlx*r of candidates who ap}K-ared 
for the written test for merit scholarships in public schcK)is and tlie 
numtx-r of candidates called for interview during the last three years 
(separate state-wise hgures; is attached as Ap[x.*ndi\ VII. A state 

m ent showing the avcKaticm and also the iiuome-grouin of |>arrnis of 
students in receipts of merit scholarships in pulilic: srhcMils is attaciied 
as Appendix VIII.

14f. So* far as the question of giving adequate publicity to the 
tcbeme of rneril scholarships was concerned, the representative of the



Ministry stated that publicity was given by writing to the Directors- 
of Education of States to inform all schools about the scholarships 
and by issuing press notes. The students applying for it were ^ven. 
an intelligence test by way of written examination and also an inter* 
view and the marks obtained in these tests decided the merit of the 
caiulidatc lor auardinjir the scliolarships. Interviews uerc held at 9 
different centres in the country by a Selection Committee which con­
sisted ()l a nominee ot (lie Ministry oi Kducation ((Chairman;, a 
representative of tlie Indian l*iiblit Sch*)(>ls (lonlerence, and a psycho 
legist nominated by the Government of India. After the selections- 
were over, the amount of scholarship was determined for each candi­
date selected according to the income of his parents.

14 2 . The Commit ice consider that merely issuing a Press note and 
writing to the Directors of Education in the States will not serve the 
purpose as all the people in the country, especially those who are poor, 
should know about the schcrne. The Committee, therefore, recom­
mend that adequate puhiiciiy should he given to the scheme by giving 
advertisements in English and regional language newspapers.

14.^. The Committee further recommend that the centres of inter­
view should be located, if pns'iible, in each State where there are 
students to he interviewed or in such a way as the children may not 
have to go long distances.

IM  I h f  ( ^ o im iiitue  i in i ir iM a ii t i  r lia i at {jrcsent ad m ission  in  
public schcx)ls for students, other than those selected on merit scholar­
ships, is by registration which means that tho.se registered first are 
givcMi priority for admission. The Committee feel that in this system 
of admission there is a chance of some meritorious students being left 
out whose parents fail to register their names in time. The Commit­
tee therefore, recommend that public schools may be persuaded to  
throw open certain percentage of seats for admission to such students 
through competitive examinations held each year in every public 
school. Adequate publicity .dwuld also be given to such competitive 
examinations.

It. I*romoti(iii of Ciandhiun T eachings

145. In accordance with the recommendations of the Central 
Advisory Board of Education, a Committee was appointed by the 
Ministry to consider the question of including Gandhian teachings in 
the cufTicula of schot>ls and colleges. The Committee met for the 
/irst time on the 23rd August. 19SS at New Delhi and after holding 
u general discussion on the subject appointed a Sub-Committee to 
work out a programme. That Committee in its last meeting on 24th 
January. 1957 made the following recommendations and the Ministiy 
initiated action as indicated below:—

( i)  Coflection of lists of books on and about Gandhiji
As recommended by that Committee, Navijivan Karyalaya wa» 

requested to fumi.sh the lists of books on and about Gandhiji. T h r  
lists have been received.
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<ii) Preparation of a book an Gandhiji's views on Education (in 
Hindi, English and other regional languages)

As recommended by that Committee, Shri G. Ramachandran, 
Director, Gandhigram (M adurai), was requested to undertake the 
preparation of the tK>ok. He has now expressed his inability to 
undertake the assignment. Efforts are being made to lind another 
suitable writer to take up this assignment.

(iii) Preparation of Handbook on Gardhiji’s thoughts and experi­
ments in education for teachers in basic training colleges

On the re(|iiesi of the C^oniniittee. Shri 1 . S. .Avinaslilin^ain lias 
undertaken the preparation of the book. The manuscript of the book 
has been received and is under examination.

(iv) Project methods in Schools for teaching Gandhiji’s ideas

Jamia Millia, Delhi who were r^uested to work out the project 
have submitted their report, which is under examination before it is 
recommended to educational institutions throughout the country.

(v) Celebration of Gandhiji's week by schools and organising school
tours to places asuK luied with Gandhiji

The Ministry of Informaii-^n and Broadcasting have agreed to 
undertake the preparation of a brochure on places closely associated 
with Gandhiji.

(vi) Preparation of three books at Primary, Secondary and College
Levels on Gandhiji's general ideas

The Ministry has undertaken to bring out these books. In this 
connection Prof. P. G. Mathew of Kerala State, who was a close 
associate of Gandhiji has been requested to undertake the work on a 
-contract basis.

<(vii) Institution of special lectures at some Universities to be deli­
vered every y e a r  //y dislinguishrd anthoritirs on i>ariou.\ ayprcts 

of Gandhiji's liff and idem

All the Universities in India have been addressed to give their 
•ccMiiinents on the personnel and suggest ways and means by which 
Uie project could effectively carried out.

146. The S«ondar\' F.duratinn (U>inmiMion olMt-rvcd in ihcir 
fcport that one of the main criticisms against modem education was 
Ihst, by concentrating too much on examinations, enough attentton 
was not devoted to activities that promoted formation of character 
and  included ideas which made for personal integrity and social effi- 
-dency. The Committee entirely agree with the views expressed by 
P u  Commission in that respect and recommend that the Ministry 
ikm dd take expeditions steps to introduce Gandhlan teachingt In flitf
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curricula of schools and colleges including public schools, to fill up 
this lacuna.

147. The Committee would, in this connection, also draw atten­
tion to the observations of the Secondary Education Commission in 
regard to imparting of moral instruction in schools for building up 
the character of the students. The Commission observed:—

“Moral instruction in the sense of inspiring talks given by 
suitable persons selected by the headmaster and dwel­
ling on the lives of great personages of all times and 
of all climes will help drive home the lessons of 
morality.”

148. The Committee would suggest that steps should be taken by 
the Ministry on these lines to improve discipline and to develop the 
character of the youth of the country.

C'.. Ck>n.stni< tion of Hostels (or Secondary Schools

149. The Ministry initiated a s< licnic for granting loans to secon- 
dar>' institutions for the construction of hostels in order to relieve the 
shortage of accommodation. The applications for loans are received 
by the Ministry through State Governments and are considered in 
order of priority indicated by the State Governments reconunending 
the loan. Preference is given to institutions having no hostel accom­
modation of their own or having limited facilities for the residence 
of students and those which are displaced institutions from Pakistan. 
The need ot the institution and its iirgeiuy are the main bases for 
considering the requests. The loans are sanctioned to the State 
Governments concerned and are recoverable through them in varying 
annual instalments. The financial stability of the institution is looked 
into by the State Government recommending the application since 
they are responsible for recovering the loan. Maximum loan admis­
sible under the scheme is Rs. 2 lakhs. The year-wise amount sanc­
tioned and the ninnlR-i of institutions benehted is as follows:—

Year \ o .  of institutions ht’uefited Am ount sanctioned
1953-54 1 Rs. 20,000
1954-55 1 Rs. 20.000
1955-56 2 Rs. 3,81,600
1956-57 7 Rs. 9.86,000

150. The Secondary Education Commission observed in fhdr 
report that the best education upto the age of adolescence can be pro­
vided in an environment in which the home, the school and the local 
community all plav their respective parts. Unfortunately not all 
homM and parents arc in a position to offer an educative environment 
for their children. The Commission, therefore, recommended that a 
number of residential schools should be established more particulaily
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in certain rural areas to provide proper opportunities for the educa­
tion of children. The Committee agree with this view and would 
suggest that the Ministry should help the secondary institutions parti" 
cularly in rural areas by granting loans for the construction of hostels 
on easy terms as proper educative environment does not at present 
exist in many rural homes.

D. Girls’ Education at Secondary Stage
151. The representative of the Ministry informed the Committee 

that there was no special Central scheme for promoting girls' educa­
tion at secondary stage except the States’ schemes of training women 
teachers, women librarians and women craft teachers for which assis­
tance was given by the Centre. The policy of education at the pri­
mary and secondary level was formulated by the States and the Cen­
tral Government came into the picture where its assistance was neces­
sary. Whenever a State Government made a request to the Centre 
for assistance for promotion of girls' education, the Central Govern­
ment always took a fa\ourablc attitude. Bui tlie limiting faitor 
was the want of suitable women teachers in the way of expansion of 
girls’ education. Further, there was no special scheme for encourag­
ing women's education in the secondary stage on account of financial 
difficulties.

152. The Committee are sorry to note that the Centre has no 
special scheme for promotion of girls’ education at the secondary 
stage. In urban areas co-education is not difficult at primarj' stage 
and also at university stage. In regard to education at the secondary 
stage, there is considerable divergence of opinion and many consider 
it desirable to have separate schools for boys and girls during the 
period of adolescence. One of the cheapest ways to promote girls’ 
education at secondary stage would be to upgrade girls' middle schools 
to high schools instead ol prcnicling separate high .sc hools. The Com­
mittee, therefore, recommend that the Ministry should have a census 
of girls' middle schools and formulate and present a scheme to the 
States for the upgrading of such schools to high schools ii'ith Centre's 
assistance on an agreed basis. The Committee are sure that this will 
give a fillip to women’s education.

153. The Committee also agree with the opinion of the Secondary 
Education Commission that where it is possible, separate schools for 
girls should be establi.^hed as they are likely to offer better oppor­
tunities than the mixed schools, to develop their physical, social and 
mental aptitudes and all States should open such schools in adequate 
numbers. But it should be open to girls whose parents have no objec­
tion in this matter to avail themselves of co-educational facilities in 
boy^ schools.

E. Training of Teachers for Secondary Schook

154. The Secondary Education Commiuion observed in their 
report that tiiere were considerably variations in regard to the teacher
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training programmes in different States and that the number of insti­
tutions for teacher training was very inadequate compared to the pre­
sent needs. Further, the prospects of teaching profession were not 
satisfactory enough to attract sufficient number of candidates to join 
the teacher training institutions. The Commission reconomended a 
number of measures to improve the position. The team of educa­
tionists which visited the U.S.S.R. in September, 1956 have given in 
their report a graphic account of the policy in that country in respect 
of recruitment, training, employment, opportunities for further edu­
cation, salaries, obligations and privileges, amenities and social status 
of teachers. A very great emphasis is laid on the in-service training 
of teachers and the Indian delegation was more deeply in^ressed by 
what the Soviet Union had done for its teachers than by its achieve­
ment in any other field. Mr. E. A. Pires who was a member of the 
Indian delegation has pointed out that the Soviet Five Year Plan for 
training of teachers should be of interest to our educational adminis­
trators. There the Planning and Finance Department of the Ministry 
of Public Education in consultation with the Cadres Department 
planned ten years in advance for secondary teachers. Teachers for 
ru ra l .1 la s  ' • 11 : ; iv c i i  sp c tia l la c il it ie s  in  the S o v ie t I'nion in the 
lo r ii i  111 t u c  ac( (im n icx la t io n . free i ig h ii i ig  and  free fu e l an d  it  was 
<(tn ip u lso rv  lo r  a te a d ie r  a lte r  t ra in in g  to serve lo r  tlire e  years in  
\\ lia u  \< r p la te  and m lioo ls he was jH>sted.

155 . The Committee note that in our countrv' the Central Minis­
try has no plan for the training of secondary teachers except that it 
financially assists the establishment of training institutions in the States 
anti lias set up  K x ie n s io n  S e rv ite  Departments in  52 (uit o f l ;̂ 7 train­
ing colleges including those which have got a wing for in-ser\'ice train­
ing of existing teachers. The Committee, therefore, recommend that 
the Ministry .should have a perspective plan for the training of secon­
dary school teachers and should be able to say as to what period it 
would take them to have trained teachers in all the secondary schools 
in the country. Similarly, the Ministry shoidd plan in advance for 
gradually improving service conditions of teachers as suggested by the 
St’((indar"\ EdHcatioti Commissiou rsfn'dally the trif>le benefit scheme 
with a view to attracting right type of persons to the teaching profes­
sion. l-Hcililif\ .\urh a.̂  housini^. free medical attendance and free 
education for their children, should be given to teachers of secondary 
schools .m the same lines as recommended by the Committee for pri­
mary tea''hers in their Report on Elementary Education.

F. Revision of Educational Codes

156. The Committee understand that the Educational Codes in 
the States as well as in the Union Territories have not been revised for 
a long time. The aims, objectives and policies in regard to educa­
tional matters have undergone a radical change since the 04x1̂11 of 
Independence. The Committee, therefore, feel that tht Edttcat’oral 
Codes should he comfileteh rex'ised instead of being amended piece­
meal from time to time. The Committee have already recommended
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in an earlier chapter in this Report the desirability of having a com~ 
mon educational code for all the Union Territories. The Committee 
further recommend that the M iuistiy should persuade the States to 
revise the Educational Codes in the light of changed circumstances 
and, if necessary, it may prepare a 'model code’ and circulate the ia n e  
to State Governments for their guidance in revising their own Code».

G. Corporal Punishment in Secondary Schools
157. The romm ittee note that corporal punishment in upper 

middle high schools in Delhi area has been officially f-cocnised ai 
per Rule 78. Article 191 of the Punjab Education Code. The Com­
mittee are not in fai’out of infli(tiu^ (orfnntil junnshmoit on rhilthrn. 
They recommend that the Ministry should collect information in this 
regard from all the States and have the present policy revised in the 
light of the modern psychological and educational thought. The 
Training Colleges should, through seminars, discuss the question of 
improving discipline without resorting to corporal punishment. This 
may even be taken up as a subject of research by the Central Insti­
tute of Education and other Training Colleges.
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A P P B N D n  I

{V i d e  paras to , 13, &  14)

A

Statement showing the amount o f assistance given to the States by the C en tra l 
Government under the scheme o f reconstruction of Secondary Education during the 
years I 954"55 9̂55'S^-

Slates

1. Assam
2. A n ih ra  .
3. H ihar
4 . Î (»mhay
5. P u iijah
6. VC cM BcPgal
7. C r̂iv^a

S. Mavlhya PraJ.csh 
A luu ias 

ic .  Pcpsu

11. Ma.ihya Hlurai

12. HvvicrabaJ
13. Raia^:han

14. -Mysore .
I 'F r  a \  a n c o rc " C  tw h in

16. Saiiiavhua 

I--. A jm er
18. D c lK i
19. Ku i« .h
20. T n p iu a  .
21.
22. Viiulhva ri jvic>h
23. Hhi»pal

^954-55
R 5.

i9.*:"o.c32

48.61,^57

17.23,92-

9*24.oco

2.03.94^

36.34,950 

3C,9C.45-'

22,66.'—C

3,I4,coc 
3.-9 .92c

3 -9 .5*^
9-", 680

1955-56

R s .

' 19,95^939 
' 8,9-,o50 

* 17-32,156 

T6 .9-.527

6c.68,c88 
' 5 .86,420 
12.05,338

■ 19.64,995 
' 13,002 

' 2,00,000

20.61,294
26,33.400

I,CI.6$2
45,100

-•-417
2,37,600

1,96.208 

3 34^429

lOTAL 1,98,47,019 2,20,46,645
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S ta te m m t sh ow in g  th t d eta ils  o f  th e  a m ou n ts  sa n c tio n ed  to  th e  S ta te  G o v e m - 
n u m s  as C e n tra l a ssistance fo r  v a r io u s  schem es in  secon d a ry  B d u u c a tio n  d u r in g  

th e  y e a r  1956-57 a n d  th e a m ou n t ea rm a rk ed  f o r  th e  sam e in  th e y e a r  1957-58.

State Amount sanaioned during
19^^57

Andhra . ' 3,31,000 ■ 17.54.300
2. Assam ' 8,73.693 ' 12,84,000
3. Bihar 63.94.945 ‘ 32,09,300

.4, Bombay' ■ 13.78.468 37,31.900
5. Saurashtra 2,22,000 «

.6. Kerala ' 19.95.5 M 30,88,130
7. Madhya Pradesh ■ 26,78,183 ■ 43,60,600
8. Madhva Bharat ' 1.81.200 •

9. Vindhya Pradesh ■ 1.52.121
-10. Bhopak . 1,31.750
II . Madras . ' 10.43.426 18,59.400
12. Mysore . • 10.23.133 ' 27,21.600
13. C w rg ■ <>0,100 «

14. Orissa ' 11,74.626 19.08,800
15. Punjab 64,72.841 m

16. Pepsu ■ 2,03.125 •

17. Rajasthan 19,70,370 17,07.351
18. Ajmer 4.12.500 * •
19. Uttar Pradesh ■ 21,26,075 35.57,990
20. West Bengal 57.87.565 84,89,000
.21. }ammu & Kashmir ■ 3,08.316 4,73.500

Tripura . . . ■ 54.745

ToTAt 3.50.05,696 3,71,01,871

*lncluded in ihcir respective States.



( V id e  para 27)
C o m p o s itio n , fu n e t io m  a n d  p o w e rs  o f  th e reco n stitu ted  C e n tra l B o a r d  

o f  S eco n d a ry  E d u c a tio n , A jm e r

In order to raise the standard of Secondary education in the country, 
to  carry out reforms in the system of examinations and to meet the needs o r  
students whose parents have to'move from one State to another, it was resolved 
v id e  Government of India, Ministr>- of Education, Resolution N0.F.12-12/ 
56-D .5., dated the 31st O aober, 1956, to reconstitute the Central Board of 
Secondary Education, Ajmer to conduct a conmion all-IndiaHigherSecondary 
School Examination, which can be taken by candidates who belong to any State 
in the Indian Union.

2. The Educational Adviser to the Government of India shall be the 
Controlling Authority of the Board, which shall consist o f the following:—

(«) The C'hairman;
(») The Vice-Chairman, if any;
(in) One representative of each participating State;
(if) One Headmaster of a school recognised by the Board from each 

State;
(t>) One Headmaster to be nominated by the Indian Public Schools 

c:onference.
(n ) One Headmaster to be nominated by the Inter-State Board of .-Vnglo- 

Indian Education.
(tiO One nominee of the All India Council for Secondary EJuca:ion. 

(t’ln) One person each to represent the following professions.to be appointed 
by the Controlling Authoriity:

(a) Ergir.eering; (b) Agriculture; (c) Medicine; and (d) Industry 
and Commerce.

(ix) Not more than three persons, to be nominated by the C]o trolling 
Authority from among eminent educationists and other person 
whose services it may be considered necessary or desirable to* 
secure for the Board, keeping in view the composition of the  
Board under items (1) to (t*ii) above; and 

(*) Not more than three persons, to be co-opted by the Board in con 
sideration o f their expert krowledge of subjects of study included in 
the course prescribed by the BiWd.

3. The Board shall have the followirg powers:
(d) T o prescribe courses of instruaion for the examinations c o n d iia ^  

by the Board.
(6) T o grant certificates to persons who have pursued a course of study  

in an institution admitted to the privilc|es of recognitioa by t h t  
Board and have passed an examination the Board.

Cl
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*{c) T o coiduct examinations at the e id  o f the Higher Secondary School 
a id , if  a participating State so requests, to co.iduct a High School 
Examination also until all the S^hoMs in that State are also raised to  
the Higher Seroidary Level.

•<d) T o  recognise institutions for the purposes o f its examinations.
(r) To admit candidates to its examinations.
C/) To cooperate with other authorities in such manner and for such  

purposes as the Board may determine.
( g )  To cause an inspection to be made, by such person or persons as the 

Board may direct, o f  recognised institutions or o f institutions apply­
ing for recognition.

<A) To submit to the Government o f India its views on any matter with 
which it is concerned

(0  T o demand and receive such fees as may be prescribed by the Re­
gulations.

(j) To supervise the residence, health and di'sciplinc of the stuJcnts o f  
rccogniscJ institutions and to make arrangements for promoting iheir 
general welfare.

(k ) To do all such o:hcr ajts and things a>i may be nccessar>' in order to 
further the ohjLVts of ths BtiarJ a< a boJy co isttiuteJ for regulating 
Sccondar>' education.

{/) To conduct the High S.'ho.>l Examtna:io.n in 1957 and 1958 for all 
candidates and in 1959 for those canJidates only who failcJ at a pre­
vious c.\amira*ion.

[w) To conduct the I-:tcrmcJiatc Kxaminitioi (a) in 195*’. 195^. 1959 and 
i960 from the former States of .^j.ncr. Bhitpal a iJ  V'lnJhya PraJcsh 
and from instituiiotis situated in other Sta'es as may like to scnJ their 
candidate^ for the examination and (h ) in 1961 for all fa-lc J candidates 
provided they appear as regular stuJents from institutions recognised 
by this Board.

(n ) To admit private candidates to its High Schtn>! and Intermediate Ex- 
amina’ions in 1957 and 1958 and in 1959 o.nly for such private candi­
dates who haJ failed at a previous exammacton.

'o )  T o  conduct on all-India basis Hindi (Prabodh. Praveen and Pragya) 
cxamirarions for the employees o f the Central Governmeni.
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A P P E N D IX  I I I  

iyide para 58)

A note on the recommmdations mid;:, acaon takea and expenses incurred 
on  the Seminars on (1) the Teaching of Sci.;nc2 (11) Educational AdminisLration 
4U id  (ill) Teaching of Social Studies, held at Taradevi (Simla), Srinagar and 
Saidapet (Madras) respectively.

I .  Seminar an Teaching of Science in Secondary Schools held at Taradevi
(near Simla) June 15 to 30, I95 -̂

1.a) Seminar discusscd the following:
(f) Scicncc in Elem entary Educaiion: Aim s and O bjectives and the 

Syllabus, (11 i S d jn c j  in H ig h jr  Sccondar>* Education, Syllabus 
for General S c ijn cc , Chem istry and Hiology , E ftcciive teaching o f  
G jn e ra l Scicncc, (iiij Instrum ents, Equipm ent and other A id s: 
D egree o f accuracy achi-ved by UN’ E S C O  d ."sign'^J inscrum::nts 
for scholars. I:xpi:rim :nts sjt up with th-* U N E S C O  A p p iratu s, 
Laboratory O rganisation, Science C lubs, (i:  ̂ Exam ina­
tions, I'eacher rrai:\i:ic.

I'b. (i'j Kccomm-*nda!i(»ns relaiin:^ ac:ivm to be iak-,m by the Stare G o v "  
em m cnts. I'ra in i: i: C  l̂l^gcs and I ’ N E S C O  authorities wer*^ 
brtmgh! U' ihc  r .o .le : or h .’ respjctiv*.: authoritit“s for neceisarV  
ac!iv>n It A ll Iru iia  Sviicrc t r<.a;jhLrs’ Ass^'ciation has been 
lormcvi itt T h e  av ;:i\itics oi ih is  A>so> :̂a:ix î are jncouragod by 
tin.tr.vUil ass:s!ar.wv tr  A Coram irtc- for estab lish­
ment of science clubs all over Ind ia  and i\»r prv'\idir^^ tu id a n cc  
;ir .J  ttiu ipm eni lo th-m  has been formed A  magazine to
llie  benetit v»f sc ic r .c : icach:rN  ha\ b e :n  pab lixhuJ '̂v :h :  S c i :n c 5 
l eaclirrN* .\s%ocia:io.^. : ; D r . A . C, I ) ire c :o r  o f the

Scm ia  ir h is  av,j p ;e J  th * i>*si’ . ; ' n : r  o f w/rin^: H ind-b ix> k
for Sci 'J ic : l u ichers 1:1 S : c M i i r y  Svh x>is. t ;; * S r^'vicrs o f
D r. K . Naidu have bo ;n s.vu".rd  to: o i ' v .a fr.  ̂n  t h : L ’ N *E S C 3  
tor helping th ' C o u ic i l  in its etforvs o f vi.a li^ i.i^  s c i : ic e  
teaching

c r;:.cxx> - inclusive oi  th.* co%: o f p u b licitio n  ol the R:pv>rt.

2 . St^itnar on ^ucanonjJ .‘lJmtnis:rMuyn
\ ’cnuc Central Assembly Hall, Secretariat Buildings, Srinagar—June 21 

102^, 195O.
(a) I'hc Srmmarists discussed the following

^0 Curriculum, Stafbng, Equipment and Acciinuncxlat ion of H igher  
Secondary* and Muhipurposc Schools.

(ti) Examinations, Schoi^l Records and Guidance.
(m ) O rg in isa itonaJ Problem s o f Conversion .
O v ) Improving EfRdenc>* in Educational Adnunistrattoo^

(r) Humanising Administration.

<t



(b) The panidpants were eduational administrators in their own States. 
T hey dariiied their own ideas and dtalksd out their own plans for reforming 
•eooodary education. The onus o f impl'rmmting th i recammmdajo.-is rssts 
on them. T he States arc gradually implementing th*; recomm^iidatioas and 
have informed the Ministry* o f their intention o f con*<«rting Secondary 
Schools into Higher Secondary ones at the rate o f lo  percent yearly.

ic) Rs. 5,000 -

3. S e m tu tr  o n  th e  T ea ch in g  o f  S o c ia l S tu d ie s :

Venue—Teachers’ College, Saidapct, Madras. Decemher 22 to January
1957-

fa) T he seminarists discusscd the fallowing: (1) Aims, Scopc and Placc 
o f Social Studies, (ii) Syllabus in Social Studies, ( i i i )  M ethods 
and Aids in Sodal Studi;^. (it) .■\ctivitics in Sv>dal Studies. 
U') Evaluation in SiKial Studies, ( f i)  Tcachcr Edu:iii<m in 
Sodal Studies.

<b) (0  An All India Association o f Social Studies Teachers has been 
formed. (11) The lecturers o f training colleges who attended the 
icmiiiar are orgar.isir.g a series of workshops fur teachers ot' mk IuI 
studies in their own colleges where consuha.-ts from the ( '.ouncil 
ire helpirp ihf m in corductirg the same. Madras. Vt’est Bengal. 
L’.P. and Bt>mbay have alr< ady corductcd such seminars and other 
States are also plannirg them, (i i i ',  Mi.ss G. R. Samuel. I’riiKipai. 
St. Christopher’s Training Coll»'gc. Madras has accrptej an as­
signment for wriiing a Hand-bo«*k for teachcrs of SiKial Studr.-s.

<c) Rs. 19,000 -
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A P P E N D S  V
{v id e  para 94)

S tta em en t sh o m n g  th e d eta ils  o f  th e  24 R esea rch  P ro je c ts  a p p ro ved  d u rin g
th e y e a r  1956-57

State Name o f Institution Research Project.
Amount

Sanctioned

ASSAM  . I. Gauhati University i .  Follow-up study of
teachers in training

BOMBAY 2. Baroda University 2. Educational & Voca­
tional Guidance

3. Construction and stan­
dardisation o f sets of 
Achievement Tests in 
Secondary School sub­
jects according to
the Revised Syllabus 
for examination re­
form.

3. Gujarat University 4. Wastage in Secoo-
dar>' Education &
Teaching of Mathe­
matics

5. Preparation and Stan­
dardisation of Achieve­
ment Tests

6. Visual Education
KERALA

MADRAS

4. Kamatak Univer­
sity

5. Poona University

6. Tnvancore Uni- 
versit}’

7. Univenity o f  
Madras.

7. Achievement Tests for 
different classes in 
Malayalam, E n ^ h ,  
Mathematics, Science 
History and Geogra­
phy.

8. Constnicikm o f Stan­
dardised Intdligence 
Tests.

Rs.
3.060

16,915

646

952

No ficsh 
grant was 
necessary 
during
1956-57

9. Standardisation 
some aptitude tests

6,550
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MYSORE.

8. Rainakrisha Mis­
sion Vidyaiaya, 
Traiiung College, 
Coimbatore.

9. Mjrsore University

ORISSA . 10. Utkal University

PUNJAB .

RAJAS­
TH A N

UTTA R
PRA­
DESH

I I .  Govt. Training 
College, JuUundur.

12. Vidya Bhawan 
Teachers’ Train­
ing College, Udai­
pur.

13. D. S. 
Aligarh.

CoU^e,

14. Balwant Rajput 
College, Agra.

15. University 
Allahabad.

of

10. Formulation of 
Type Tests.

New

11. Construction and ad­
ministration o f interest 
lists and questionnaire.

12. Preparation o f Tea­
chers’ Handbook to 
accompany educational 
film strips.

13. Teaching Science 
Scientific^y.

14. Study and scrutiny 
o f English syllabus. ,

15. Research in teach­
ing methods play cen­
tred and toy centred 
education.

16. An investigation in- - 
to the causes o f indis­
cipline among stu­
dents in Rajasthan.

17. The incompatibility 
of the present educa­
tional system with the 
requirements o f a de­
mocratic sodal order. ^

18. Interest Inventor>' in 
Hindi

19. Construction of Achie­
vement Tests in English 
and Mathematics.

20. Library Survey.

21. A study o f the causes 
of failure in High 
School examinations 
in U.P.

9,107

N o fresh 
grant was 
necessary 
during
1956-57

5,050

No fresh 
grant was 
necessary 
during 
195^57-

5.500

2,300

1,624

13,950

22. A survey o f the load 
o f woric on . Secondary 
School teachers.
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W EST i6 . Calcutta Univer- 23. Preparation o f ob- 
BENGAL s ivy . jective Tests in Hindi

and Civics
17. Indian Institute 24. T he effectiveness o f

o f Technologj’, Board and University
Kharagpur. Examinations in India 

and suggestions for 
their improvement.

T otal

2,500

5fi55
76,067



APPENDK VI
(vide para no)

L is t  o f  n a n -o ffic ia l o rga n iscu iom  w h ich  h a ve  set u p  g u id a n ce  bureaux, a n d  

th e g ra m s  sa n ction ed  to  ea ch  d u rin g  th e last th ree y ea rs .

t ■ - - -

Name of Institution Grant
sanctioned

Rs.
>955-5«

1. Manava Bharati, M u s s o o r i c ........................................... 9>478
2. Balwant Rajput College, A g r a ...........................................51874

1956-57
1. Dr. Alagappa Cheniar Training College, Karaikudi i>033
2. Balw’ant Rajput College, Agra . . . . .  2,645
3. Y.M.C.A., B a n g a l o r e .......................................................2,160
4. D.A.V. Higher Secondar>- School, New Delhi . 2,100
5. Aianava Bharati, M u s s o o r i e ...........................................13>336
6. Jccvan Bharati, S u r a t ....................................................... lo ^ i i
7. Raisina Bengali Higher Secondary Skhod, New Delhi 2,752

l#57-5*
1. Y.M.C.A., B a n g a l o r e ...................................................... 3^94
2. Raisina Bengali Higher Secondary School, New Delhi z f io o

3. Balwant Rajpur College, A gra ............................................2,500
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A P P E N D S  V n

(V i d e  p a n  140)

S ta tem en t sh o w in g  th e  n u m ie r  o f  ca n d id a tes  m h o  a p p ea red  f o r  th e  w ritte n  

test f o r  m e r it sch o la rsh ip s  in  P u b lic  S c h o o k  a n d w h a  w ere  c a llc d fo r  in te r ­
v ie w  d u r in g  th e  la st 3 y e a rs .

Year

No. of 
candidates 

who 
appeared 

for the 
Written 

psycholo­
gical

No. of 
candidates 

who 
appeared 
for inter­

view at 
various 

Examina-

The States that fall 
within the jurisdic- 
tiiMi o f each exam. 

Centre.

tests at tion Centres 
various 

Examina­
tion 

Centres.

I 2 3 4

1955-56
Ajmer • 4 6 38 Ajmer. Delhi. Rajas­

than.
AUahabad . 85 49 U. P. (part oO Bihar, 

Vindhya Pradesh & 
(Part o f) Madhya 
Bharat.

Ambala • 269 75 Punjab, Pcpsu, Hima­
chal Pradesh & 
Janunu & Kashmir.

Bombay • 62 27 Bombay (part o f ) Hy- 
deiahad.

Calcutta • 92 48 West Bengal, (pan o f )  
Bihar, Orissa, and 
.\ndaman i i  Kico- 
bar.

Gauhati • 63 33 A»sam Manipur, T ri­
pura Sikkim.

Hydrrabad . • 33 4̂ Hyderabad and (parts 
of) Mysore, Andhra 
Bombay & Ortnsa.

Madra* 94 47 Modrao (pan of) An­
dhra I'ravancore
Cochin.
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n

Nagpur

Rajkot

1956-57
Ajmer

Allahabad

Ambala

Bombay

Calcutta

Gauhati 

Hyderabad .

Jabalpur

Madras

Raikot

Trivmdrum

*937-5« 
AJi

60

25

8^9

113

83

166

60

122

50

62

50

84

19

22

74

25 Madhya Pradesh,
Bhi^pal (part oO 
Madhya B h iM .

14 Rajkot, Saurashtr*
(part o f )  Rajasthan 
& Kutch.

Is T

48 Ajmer. Delhi, Rajas”
than.

39 U . P. (Part oO Bihar»
Vindhya Pradesh 
and (part of) Madh­
ya Bharat.

81 Punjab, Pepsu, Hima­
chal Pradesh,
Jammu & Kashmir.

2 1 Bon-bay (pan oO Hy­
derabad

5 1 West Bengal (parts of)
Bihar, Orissa, and 
Andaman & N k o-  
bar.)

24 .Assam, Manipur. Tri­
pura & Sikkim.

33 Hyderabad and (parts
of) M}'sorc, Andhra 
Bombay & Orissa.

iS Madhya Pradesh,
Bhopal (pan of) 
Madhya Bharat.

33 .Madras (part of) .An­
dhra.

10 Rajkoi. Saurashira
(part oO Rajasthan 
&  Kutch.

9  'I'ravancorc Cochin,
Coorg, (part O T ) 
M\*s(»re.

37 .\jmcr, Delhi. Rajas­
than.



n
I a 3 4

AlUialMd . 86 44 U. P. (pvt of) BUuur 
Puts of M. P. oci' 
ginally induded m 
Vindhya Pradesh 

• and Madhya Bha­
rat.

Bombqr 49 19 Bombay.
Galcuna 108 S8 West Bengal (part of) 

ij)ihar, Orissa and 
Andaman & Nico* 
bar.

Gmthad 23 18 Assam, Manipur, TH« 
pura&Sikl .̂

Hjrdaribwl. 53 26 Andhra and (parts of) 
Mysore, Bombay 
and Orissa.

JatMlpur . . . 38 12 Madhya Pradesh.
juOaadur . 96 40 Puniab» Himachal 

Pradesh & Jamnu 
and Kashmir.

Madras lOI 41 Madras, (Parts oQ 
Andhra & Kerala.

628 »95



APPENDIX Vm

(otie para 140)

Statimuu showing] th» avocation and also tht ineom groups ef partmi 
of studmts in receipt of merit seholartMps in t*yUk Sehoiok.

^Cat0goiy. 
Sdiool' feet

O. I. G. o f Polioe.
CatmaryB— 

rom half School fees.
Catmory B—Inoome from Rs. 639 - to Rs. ii99/~ At. ..Exonpdoa 
ihalfSch *

Executive Engineers in State P. W. D i . . . .  7
Supdt. Govt. Railway P(^oe ....................................................... i
Civilian Class I Officers in the Govt.

of India and States. .............................................6
Defbnoe Service Officers............................................................................ 3
First Class M agistrate.............................................................................. i
Professors in Universities etc...................................................................5
Industrial Executive ( P r i v a t e ) .......................................................
Chartered A ccountant..............................................................................
D o c t o r ....................................................................................................
Communication Officer..............................................................................
Busincssnuui . . . . . . . . .

Catfgery C—Income from Rs. 251/- to 599/- Full. .Bxeai|>taoa 6 ^
School fees.'

Sectioik Officers, Govt, of India.................................\
States Officials of equivalent status................................./
Assistantt, P. As., Clerks (Govt. & Private) . . . .  2i
DdUMe Sofvice Officers........................................$
Railway Officials (Technical)................................. a
Income Tax Officers.............................................. 3
P.W.D. Officials'.....................................................3
P. & T, Officials.....................................................f
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19
A m r. Registrar, Go-operative Societies 
Judicial &  Revenue Officials (State) 
Teachers/Lecturers (Qovt. & Private) 
HMdmasters (Govt.)
A ssn. Inspectors o f Schools 
Doctors (Govt, and Private) .
Industrial Engineers/Workers (Private) 
Businessmen . . . .
Accountants (Govt, and Private)
L a w y e r .............................................
L ib ra r ia n ......................................
Magistrate . . . .
Member Parbament 
Oath Commissioner 
Research Officer- 
Translator (Govt. Press)
Retirrd D isn  Inspector o f Schools

C a x e g o ry  D —Income betjween Rs. lo i - to R s. 250 p .m . Full . .Ejtemp* 
tion from School fees & clothing allowances.

Clerics (Govt. & Private)..................................................................
Railwa>’ O fiid a ls ..............................................................................
Defence Services, non-Commissioned personnel
Inspeaor, Co-operative S o d e t i c s .............................................
Esdae Inqtraor...............................................
Teacfam (Govt. & P r iv a te ) ........................................................
Docaon (Govt, and P r iv a te ) ........................................................
M ecfanics (Private I n d u s t r i e s ) .............................................

AttfiBor (Private).
ERMe Siqierviaor (Private)
*  9 ----------- a ----------------Agncuininsi .

Ptader. .

Otutotry £.̂ Ioooait between R». 73 • to’Ra. 100 - pjml 
tioa fiam Soool fixa, docU og aUowaaoe ft T. A.

t(Govt. dr P r iv H e )..............................................

57
, Pun,nwri«p

D oeun
I
a



Teadien (Gove. & Privne).........................................  4
A g rie u h u rim ........................................................................2

^  ^ t ----  VKQSlOflCr* I

15
Cttcgory P.—Inoome ku  than Rs. 7s - P̂ M.............Full ExenqNioo

fran School Fees, dothing aUoiwaiioe T. A. & Pocket mooey.

Teadien(Govt.&^Privflte).................................................. 2
P le a d e n ........................................................................... 2
O o c to n ............................................................................
Retired Govt. S e r w i t s ..................................................

Agriculturistt. 
Private Service 
Saleman 
Peon .

22

Gkand T otal . . .  223

N. B.—333 Scbolart are at ptm at •todyiog in the various Pnbbc Schools 
under the scheme of Merit Sdiolanhips in Public School*.



APPENDIX IX 

S tat tm m t th a m m g sh$ su m m a ry  c f  e o tteb m em jreee m m m d a

SL
N o.

Rderenoe 
to  para N o.

Summary o f conclusions/reoommendations

1 3 3

I 19 T he Ministry should see that the pace o f  promcss in the 
field o f  reconstruction o f secondary education is tmi- 
fonnly ensured in all the States, spedfeDy te thoae 
areas which were l a g { ^  behind.

2 »4
difficulties in the matter o f educational adminlstradon
in the Union Territories were due to the fact ch«t 
there were four hurdles to cross otz. the Ministry o f  
Home Affairs, the Chief Commistioner, the Chief 
Secretary and lastly, the Director o f Education. 
T h e Coauaktee make the following recommendations 
in diis r^ard:—
(a) The enstiq^ |m>ccdure for ajwctioning grraa

heap Modified that ibevolunttiyinrttuiioM 
didy recognised for g m t-in -a id  by the Direaorate, 
reoetve the grants in time.

( b )  For —nrtinning o f staff for Government and pri* 
vate aided schools a simpler fonnula should be 
evolved whereby for additional intake the sanction 
for staff follows automatically and that the Govern­
ment aid to such institutions is based on (he appro* 
ved strength o f  staff and the approved fm ns o f

(c) W hile aiacwing the amoum for giant-tnHud to  
votumaiy im iitutioos. Education D irectom e
should com ider the fcasibiltty o f  exemptiitf funds 
rataed by them through private donations tor 
vidif^ additioaal fadudes in cuhw al and ademi*
flc subjects not indudcd in the ordinary curricu­
lum.

(lO The ftaaibiliiy of stmiac riion tom oouraes for 
MWiainnd teachers should be e—miped,

(«) The qtteaik» at drkgMtoi aoae powers to the 
Dtreaor to appoto i—diw  for a period af a »  s 
HWHitit froM an approved panel oMjr be glvcB 
ffmat considr ration aa thia woidd fo a loof mgr 

Wk pnfltBt iiBiinwoc^



1 (f) t lier e  shoold lie a certain quou  o f t e a d m  fixed 
as leave re»er»e induding buiy teadwts proceeding 
on matehdqr leave.

I ( t )  T he questioB o f  the wofk load o f inspecting staff 
'  should be faownined in  detail by a suitabljr cons­

tituted departmental oommittee and a proper levised  
quota Idd down v>  enstue regular and intensive 
inspection o f  aO sdK>ol9.

(h ) In the future progiamme o f construction o f sdiool 
buildinn in the Capital, priority should be given 
to p n m d ii^  pnoca inexpensive type o f buildings to  
sdiocds* whidt are at present housed in tents.

(i) T he provision for fiimiture and equipment should 
be determined according to the number o f students 
in a school c v e p f  year and financial allocation for 
additional lequirements should be made in the 
school budget accordingly.

25 T he Coounittee note that there is wide disparity in the 
administration o f  secondary education in tlK Union 
T erritories and that wherever there is a Director o f  
Edoeatten, he fiiiKtions undd* the control o f  the 
Secretary (Education) o f  the Administration. The 
Conm ittee wotdd suggest that the administrative 
sei*up in the entire field o f educationin the Union 
tert itoiies should be reviewed in the l i^ t  o f die re- 
oammrndations pertaining to  Boards o f Secondarj- 
Educadon made« h y  die Secondary Education Com- 
BMSikin with a view to imponing reasonable unifor- 
m iiy and expediting educatMBnal reconstruction on the 
accepted liaea. T he O xm ninee are o f the (^>inion 
that the pragreaa o f educadon in the Union territories 
should be auch as can be held out as an example to the 
Sittas.

The Cnmmittce su g ^  that the Ministy’s proposal to 
coBihine dOc <unctM»» of the Director d  Education 
and ^  Education Sccrewy of the Administration in 
one perfon should be tried is Delhi, and if fiMmd 
condudve to dBdna woddag, the ninciple should be 
extended to other Terrfeotia  atoo. Further, the Gom- 
mlctee wimdd recnttunend that the Home MiniR.T 
AeuU delegate a l powers in the field of education in 
the Unloii Tevrinriei to fhe Ministry of Educaikn 
IB «» it Ite ntpoaaiblliw for the guidance and 

of the ê fbcatiooal adminlstiadoa
R J SIt OOM



5 29 The Committee suggett that d ie feasibiUiy o i  entrutdag
the work o f  the reooostituted Ccntnd B ond o f Seoon- 
daty EducMion, Ajmer to the All India Council for 
Seomdaiy Education should be exan^ned. T he Com­
mittee would further suggest that efforts should be 
made to hold an examination an all India character 
through the agency o f this Board Vhidt should be eq­
uivalent to the existing Senior Csmoridge Examination.

6  35 T he Committee r ^ e t  to note the lack o f process in th^
Union Territories in the matter o f establishment o f  
multipiupose schools and hope that this will be given 
the attention it deserves, in ftiture.

j  36 'Fhe Committee feel that the number o f schools to be
converted into multipurpose schools d u r i^  the Second 
Plan is too inadequate to meet the educational needs o f  
the country. They, therefore, s u f ls ^  that the posi­
tion should be re\iewed by the M inistiy in consulta­
tion with the State Governments to accelerate the pace 
o f conversion. T he Committee suggest that all w«ll 
esraUished institutions which are in a position to be 
com’erted into multipurpose schools, should be en­
couraged and induced to take this step.

g 37 The Committee suggest that the Ministry should undet*
take a field survey to evaluate the w o r k ^  o f the multi­
purpose schools so that the existing drawbacks can be 
studied and remedial action taken.

9 38 The Committee consider it unfortunate that the pro­
gress in the establishment o f  multipurpose schools in 
different States has been very uneven. T he O m uninee 
would suggett that the Ministry should help the States 
to prepare a phased programme for the cstablish- 
ment o f  multi<purpose s^ o o b . In this connection 
the Committee reitereate the recommendation o f the 
All India Council for Secondar>* Educadoo made in 
their fifth meeting that the State Governments may 
be invited to set up at le u t  two or three model multi* 
purpose schools in each State where several o f  tbe 
practical courses com em^ated in the sdN m c o f  
multipurpose schools could be provided. Such  
schools would not only serve the needs o f  differing 
aptitudes o f  pupils but also as models for other ins­
titutions olfcring such couraca.

10 3 9  T be Committee suggest that the question o f  keeping
track o f  students m asigg out o f  the multipurpoae 
sdM ob should be taddcd M diAciorily with •  vicir to 
finding out how fin- the objectives for which the schools 
were set had been achteved.
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11 41 T he Coininineeai^reciate the s t ^  taken by the Ministry
to overcome the shortage o f trained teachers fw  m u h ^  
purpose schools but apprehend that these steps would  
not be sufficient to nteet the shortage. They, there­
fore, suggest that a scientific assessment o f  the require- 

I  m e a ts  trained teachers for the higher secondary and  
* multipurpose schools should be made without delay. 

Thereafter, the Ministry should explore all avenues for 
increasing the supply o f  suitable teachers by adding; 
to the number o f existing training institutions, 
introducing shift system wherever feasible, by adding 
an extra wing in the exis:ing institutions, by expanding 
considerably th" s«minar-cum-training courses in  
practical subjects and lastly, i f  need be, by importing 
a few experienced technicians from outside and putting  
them in charge o f special courses that are going to b e  
introduced.

12 4 2  The Committee are funher o f the view that suitable
schemes might be prepared for the training o f  
teachers for multipurpose technical schools, on the 
lines o f the Teachers’ Training Scheme worked 
out by the Department o f Scientific and Technical 
Education for training o f teachers for engineering 
and technical institutions.

13 46 In view o f  the serious defects o f  the traditicmal type o f
s e c o n d ^  education pointed out by the Secondary 
Hducatiwi Commission, the Committee recommend 
that the opening o f  traditional types o f new high 
schools should be discouraged. At the proposed 
rate o f  conversion o f the ordinar>' high schools into 
higher secondary schools, it would take a p p n a a - 
mately 50 years to complete the conversion—a situa- 
t i« i  which cannot be \'iewed with equanimity. T h e  
Comminee would, therefore, suggest that the positioa 
should be reviewed by the Education Aiinistiy i a  
consultation with the State Governments and a 
revised programme o f conversion chalked out to ensure 
that the new generation gets secondary education 
suitable to  the needs o f the country.

14 50 T he Connnittee are o f the opinion that it would b e
advisable to separate the administrative and Secre­
tariat Amctions in the various Ministries, as far a* 
possible. O f late, with the growth in the ooooqtt 
o f a Vl'elfare State, the Secretariat has tended to ac> 
quire more and more power to itself with the result
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that the line o f demarcation between the Secretariat 
and administrative functions has got blurred and power 
has tended to be accumulated in the hands which are 
not fully competent to  deal with it. It is necessary 
now to take stock o f the situation and revert to the 
original conception o f a S ecret^ at Oiganisation that 
is one which should omfine itself only to lasting down 
policies and performing supervisory, coordination and 
research functions. The actual administration need, 
to be decentralised to a greater extent.

a s  SI The Committee recommend that the All India Council 
for Secondary Educatim should be reconstituted 
as an autonomous corporate body on the lines o f the 
All India Council o f A^icultural Research comprising 
of:
(a) A Governing Body under the Chairmanship o f  

the Central Minister o f Education consisting o f  
representatives o f the States at Ministerial level, 
Members o f Parliament and eminent educationists 
This body u iil be responsible to deal with all 
matters m the improvement and reconstruction 
o f  secondary education in c lu d ^  disbursement 
o f grants to various States and institutions in the 
country:

( b )  An Advisory Board to assist the Governing Body 
in the discharge o f executive fim aions with more 
or less the existing compostion o f the All India 
Council for Secondary ^ u ca tio n .

The Advisory Board will initiate all schemes in the 
field o f secondary education, which wUl be finally 
approved and sanctioned by the G ovtm ing Body 
including allocations o f funds for the same.

i6  60 T he Committee recommend that the All India Council 
for Seoondar)' Education should take activc steps 
to have some sort o f independent evaluation o f the 
progress made in the implementation o f various schemes 
and projecu in the s o k m Is and colleges whose re­
presentatives j^ ic ip a te d  in the seminars or the 
workshops. T he Committee would further re­
commend that a few seminars and workshops should 
be exclusively oiganised for teachers o f different 
subfecis on r ^ o o a l basis under the supervision o f  a 
team o f expeits on thoce cubjecu, in order to improve 
the teachii^ methods in secondary schools.
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17 6 i . The Committee would like to put in a word o f caution
regarding the “ Seminars” and ‘Workshops’. I f  t h ^  
are not to be merely sources o f diversion for parti­
cipants at State e x p ^ e  but are to serve a really useful 
purpose, they must invariably be preceded by adequate 
spade work and followed by concrete useful steps. 
This would naturally mean that their fr^uency would 
be comparatively less. The expenditure on their 
account should also be kept to the minimum. 
Perusal o f the statement at Appendix IV shows that 
the expenses incurred on various seminars fluctuate 
widely and that there is scope for reduaion in ex­
penditure on this account.

18 71 The Committee, while appreciating the efforts o f the
Ministry in opening extension service departments in 
various training colleges, would suggest that the feasi­
bility o f covering the remaining training colleges in 
the country by the extension services during the 
Second Plan should be examined. They also suggest 
that the effectiveness o f the results achieved so far 
should be carefully assessed. Hiereafter the question o f  
enlarging the radius o f operation o f extension services 
should be examined.

,19 73 The Committee would like the Ministr>' to satisfy itself
that the proposals made by the Secondarj* Education 
Commission that ‘general science’ courses should be 
formulated for the middle s ta ^  and in the high school 
stage there should be a specialised re-orientation o f the 
science courses and that ph>-sics, chemistpr and biology 
should be taught as independent subjects, are ac­
cepted and implemented throughout the country.

20 75 The Committee consider the projea undertaken by the
Ministr}' o f Education in collaboration with the Ford 
Foundation, the United States Educational Founda­
tion in ln«lia, the British Council and the Canadian 
High Commission, to strengthen the teaching o f science 
in secondary schools, to be a \-er>‘ good scheme 
and hope that it will yield beneficial results. They 
suggest that each o f the forty trainees may be requested 
to submit a brief report o f their experiences, with 
special reference to the field o f die teaching o f  
science. Some o f  these repons may then be suitably 
edited and published. The publication should then 
be drculatcd to ^  the secondar>’ schools through the 
State Governments. These forty science teachers.
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on their return after training shopld also be deputed 
to some other schools for ^ o r t durations, so that 
th ^  may be useful in toning up science teaching in 
large number o f  scho<^.

21 77 While the Ckunmittee appreciate the^idea o f seminarv
(and workshops), thqr feel that these should be pre­
ceded by suitable preparation and followed by a 
subsequent ‘follow up’ aaion. Particularly in res­
pect o f the seminar on Teaching o f Science held in 
June 1956, the Committee would like the Ail India 
Council for Secondary Education to collect informa­
tion about the action taken on each recommendation 
by each State Govenunent.

22 79 The OHnmittee hope that the Science Comminee will
Auction vigorously and bring about the much needed 
improvement in the teaching o f science in schools 
by the end o f  the Second Plan. It would be useful 
for the Ministry to obtain periodical reports from 
the State Govenunents on the action taken on the 
various recommendatims o f the Science Committee.

23 81 The Comminee would like the head o f the institution to
take a persona] interest in the proper developmoit 
o f the science club o f  his institution so that these clubs 
fulfil the objective o f  fostering genuine abiding 
interest in science in a la r^  number o f students who 
would be the future sdentins o f the country.

24 83 The Committee hope that the Central Science Q u b  will
serve as a model for developing interest in sdenoe in 
secondary schools all over the country.

25 84 The Committee reconmend that the attnrtardiMrioo
of sdemific tnstrumenn required for the 
9dbod$ md ocik$f» and n  mcinnen lof dietr annual 
requirements oaqr be conmkted early, so that adcqtiatc 
provisioa for the manufacture of these instnoncnta 
nay be made wkhout Io m  of time and without any 
tinnfcciwty duplicaooQ of effort.

36 S7 TbeCoomutieehm that the AllIndiaSckaoeTeKhen*
Anodatioo and the Science Comminee will woric. 
in doie laiaon with och other and ainve to take 
some ooocrete steps to jmpiove the cKiating aanderd 
o f  fCiffKy III schools.
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27 88-89 .T h e  Committee consider that one way o f overcoming
the shortage o f  trained personnel for teaching science 
would be to ask one o f  the International agencies 
to p v e  some oq)ert science teachers on loan and to 

I utilise their services in an allotted area for improving
/ science teaching in the schools there. After com­

pleting the task in one area, the team of experts may 
be moved to another area and thus the whole country 
may be covered.

The e x p ^  teachers may first be deputed to the Central 
Training CoU^e in the allotted area to give necessai>' 
practical training in science teaching to the teachers 
of science. Thereafter the team may move to the 
schools and observe personally the work of science 
teachers in that area and impan on-the-spot instruc­
tions wherever considered nccessar>’. This would 
not only train more science teachers but would also 
qualitatively improve the science teaching. r

38 91 T o relieve the financial burden on schools andjwith
a view to developing their science teaching, the^Com- 
mittee would suggest that the scientific instrumaits 
imported from abroad for the use o f schon^ and 
coUeges, including multipurpose schoob, may be 
exempted from the payment o f customs duty so long 
as thar manufacture in the coimt^' on an adequate 
scale is not possible. The Committee would further 
recommend that contributions for devxlopment o f  
secondary schods, spedaDy for opening science 
wings in the existing sdtoob be exempted from income 
tax. As a m anerof fiKt, the Committee would 
like to see this principle extended to all contribu­
tions for developinem of education.

>9 93 T he Ccmmittee would suggm  that the representatives
o f the training coUegei which are not receiving grams 
may abo be permitted to participate in the seminars 
to re\*iew progress in res<»rch pn^ects and to plan 
and co-ortKnate research in secondary educuion, 
if  they so deatre.

98 The-Comnrittee qiprectate the efforts o f the Ministry 
in the directian o f encouri^Rg research in the &dd 
o f secondary education. They reooounend d u t the 
remits o f  research should not remain confined withm 
the four waib o f  riie tnsthution where research is 
done. Wide publicitT ahould be given to the resuhs 
and thejr triKmld be api^M  on a wider scale so that 
in due ooorae all the schoob may benefit.
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31 102 The Committee are o f the opinion that the Ministry
should take concrete steps for improving the existing 
system o f examinations as recommended by the 
seminar on examinations held at Bhopal in February, 
1956. The Ministr>' should particularly ensure that 
these measures are introduced exdxiitiously in the 
Union Territories which are diii'ctly under their 
charge.

32 106 The Cc»nmittee suggest that the filmstrips prepared
for guidance purposes in collaboration with the T .C .M . 
may be shown in all the secondary schools in rotation.

33 107 The Committee suggest that steps may be taken for
early implemenution o f the important recom­
mendations o f the working conference on Educa­
tional and Vocational Guidance in multipurpose 
schools held at Ootacamund in June, 195^.

34 114 The Comminee suggest that the proposal to organise
p o st-^ d u ate  courses in educational and 
vocational guidance to train whole-time coun­
sellors may be finalised expeditiously.

35 115 The Committee suggest that the Ministry should
take steps to evaluate the working o f the various 
educational and vocational guidance bureaux, so 
far established with a view to see whether they are 
properly functioning and whether any concrete 
b en ^ t is accruing to the students in the field o t  

proper guidance for educational and vocational pur-

36 127 The Committee fed  that the average expenditure
per student in the Central Institine o f Education 
is on the high side, l l i e  Committee wcniid, there­
fore, suggest that the feasibility o f admitting more 
students may be examined.

37 129 The Comminee would m ig |M  that the Governing
Body o f the Central Institute o f Education should 
be given wider powen and the control o f the M inistty 
over its woriung should be Kept to the absolute mini­
mum.

38 131 The Commhtee note with regm th « the Central lnMi>
tuie of Education has been functionina more or IcN a* 
a training college for toKhen. m  appreciable 

ren has been made in the field of research and 
Kudiea in the tmning of teKfacn. It itS3Er
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unfortunate that the original idea behind the estaUish> 
ment o f the Institute has not been worked in practice 
and any efforts in that direction have not met with 
success. The Committee, therefore, recommend that 

)if the Institute is to function properly, it must devote- 
I itself primarily to research work and be a feeder 

in advance studies o f techniques, training and educa^ 
tional standards for the training institutions all over 
the country. It should be sti^ed with people o f  

very high calibre and should encourage research 
on teaching which is at present in a negleaed state.

39 132 The Committee suggest that the training o f teachers
should be so devised that it is in keeping with the  
circumstances and conditions prevailing in the 
various schools from which the teachers come. 
Alternatively, it should be arranged that the schools 
where tcachers trained in modem methods o f study 
arc pmtcd, provide the facilities so that their training 
is suitably utilised.

40 133 The Committee feel that the teachers should be trained
in the Institute in the backgrotmd o f Indian standards 
and Indian traditions. For this purpose, impor­
tation o f charts, littTature and other material from 
foreign countries should be properly screened so tha« 
only really useful matenal is put up in libraries. 
It is also necessary that as fiir as possible m ch diaris 
and pictorials should be made m India.

41 138 The Committee arc generally in agrem ent with the
obser\'ations of the Sccondaio' Education Commissioa 
in regard to public schools and would also like to 
stress that tlM following two principles indicated 
t y  the Conunission should be borne in mind in 
the working o f the public schools:

(1; 'rhe Public school should not be a special or ex­
clusive institution. It must have its roots in the 
soil o f  the country and must generally conform 
to the normal pattern o f national education.

(m) Public schools should place due stress not only 
on the spirit o f sportsmanship but also on all 
other imponant aspects o f citizenship, the dignity 
o f  labour and social sense. They jhould also- 
take care to see that their general educational 
life is in cnnformity with Indian culture, tradiiioos- 
and outlook.



T o achieve these ends, the Codimittee suggest that a 
suitable inspecting machinery may be evolved in 
consultation with the Indian Public Schools Con­
ference.

42 142 The Committee recommend tha^ adequate publicity
should be given to the scheme o f merit scholarships 
in public schools by giving advertisements in English 
and regional language newspapers.

43 143 The Committee recommend that the centres o f in­
terview for merit scholarships in public schools 
should be located, i f  possible, in each State where 
there are students to be interviewed or in such a 
wa>’ as the children may not have to go long dis­
tances.

44  144 The Comnrittee recommend that public schools may
be persuaded to throw open certain percentage o f  
seats for admission to sudi students whose parents 
fail to register their names in time and who are other­
wise meritorious, such students being admitted 
^ o u g h  con^stitive examinations held each year 
in ever)' public school. Adequate publicity should 
also be given to such competitive examinations.

■45 146 The Committee recommend that the Ministry should
take ocpediiious s t ^  to introduce Gandhian tea­
c h in g  in the curricula o f schools and c o l l ie s  m- 
eluding public schools to fill up this lacuna.

•4^ 148 The Conuiittee would suggest that steps should be
taken by the Ministry to impart moral instruction in  
schools on the lines laid down by the Secondary 
Education Commission to Improve discipline and to 
develop the character o f the youth o f the country.

-47 150 The Committee suggest that the Ministry should help
the secondary schools particularly in rural areas by
granting Joans for the construction o f  hostels on easy
terms as p r o p e r  educative environment does not at 
prcamt exist b  many rural hornet.

4̂  152 The Committee are son y to note that the Centre has no
raedal scheme for praoKNlon o f  girls* education at 
the secondary ttage. T he Commiaee recommend th «  
d ie Ministry should hcve « census o f  girls’ m iddk  
schools and formulate and present a scncme to the



States for the upgiading o f  such schools to high schools 
with Centre’s assistance on an agreed b ^ is. T he  
Committee are sure that this will give a fillip to 
women’s education.

49 153 T he Committee also agree with the opinion ot the
Secondary Education Commission that where it is 
fu s ib le , separate schools for girls should be estab 
lished as they are likely to offer better opportunities 
than the mixed schools to develop'their physical, 
social and mental aptitudes and all States should open 
such schools in adequate numbers. But it should be 
open to girls whose parents have no objection in this 
matter to avail themselves o f  co-educational facilities 
in boys’ schools.

50 155 The Committee recommend that the Ministry should
have a perspeaive plan for the training o f secondao’ 
school teachers and should be able to say as to what 
period it would take them to have trained teachers 
in all the secondar)* schools in the country. Sixnilarly, 
the .Ministr>’ should plan in advance for gradually 
improving service conditions o f teachers as suggcsved 
by the Secondary Education Commission, spetully  
the triple benefit scheme, with a view to attracting right 
type of persons to the teaciung profession. Facilities 
such as housing, free medical attendance and fiee edu­
cation for their children should be pven to teactoB 
of secondar>‘ schools on the same lines as recommen­
ded by the Committee for priman- teachers in their 
report on Elementar>' Education.

51 J56 The Committee feel that the Educational Codes o i
States should be completely revised instead o f b ta ^  
amended piecemeal from time to time. The Commit- 
ice haw already recommended the desirability of 
having a a>mmon educational a-nlc for all the Union 
Territories. '1110 Comminee further recommend 
that the Ministr> shouUi pm uade the States to 
rcvi.sc the Educatiunal <.\xlcs in the light o f changed 
circumstances and if necessar\% it ma\ prepare; •  
'model code’ and circulate the same to SlUe 
(iovcmments for their guidance' in revising their own 
('odes.

5a 157 The Qimmittce note that a>rpi>ral punishment in
upper middle and high schtwls in Delhi area has been 
othcially rccogni!icd as per Rule 7S. .Article 191 
o f the Puniab jiducation Cudc. The (Committee
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are not in favour o f inflicting corporal punishment 
on children. They recommend that the Ministry 
should collect information in thi^ r e g ^  from all the 
States and have the present policy revised in the light 
o f  the modem psydtological and educational thought. 
The Training Colleges should, through seminars, 
discuss the question o f improving discipline without 
resorting to corporal punishment. This may even 
be taken up as a subject o f research by the Centra] 
Institute o f Education and other Training College?.



P iu w rw) AT TBC P a r l i a m e n t a r y  W in g  o r  rm G ovnifM C N T  o r  I n d ia  P r c s s ,  
N e w  D e lh i  a n d  P u b l i s h e d  by  t h e  L o k  S a b h a  S e c r e t a r i a t  u n d e r  R u le  382 
o r  THE R u le s  o r  P r o c e d u r e  a n d  C o n d u c t  o r  B u s in e s s  i n  L o k  S a b h a

(F it t h  E d it io n ) .


